Tenth Series, Vol. XLI No. 35 Thursday, May 25,1995
Jyaistha,4,1995/1917(Saka)

LOK SABHA DEBATES
(English Version)

Thirteenth Session
(Tenth Lok Sabha)

LOK SABHA SECRETARIAT
NEW DELHI

Price: Rs., 50,00



CONTENTS

[Tenth Serles, Vol. XLI, Thirteenth Session, 18995/1817 (Saka)]
No. 35, Thursday, May 25, 1995/Jyaistha 4, 1917 (Saka)

ORAL ANSWERS TO QUESTIONS
*Starred Questions Nos. 701-703

WRITTEN ANSWERS TO QUESTIONS
Starred Questions Nos. 704-720
Unstarred Questions Nos. 7105-7288

PAPERS LAID ON THE TABLE
MESSAGE FROM RAJYA SABHA

COMMITTEE ON ABSENCE OF MEMBERS FROM THE SITTINGS OF THE HOUSE
Ninth Report—Presented

COMMITTEE ON PETITIONS
Nineteenth Report—Presented

MATTERS UNDER RULE 377
(i) Need to set up more LPG outlets in Bilaspur district, Madhya Pradesh
Shri Bhawani Lal Verm#*
(ii) Need to provide a manned railway crossing near Padase Railway Station on
Bhusawal-Surat Section of Western Rallway
Shri Bapu Hari Chaure
(lii) Need to maintain status-quo in respect of release of water from Indira Gandhi
canal, Rajasthan
Shri Birbal
(iv) Need to release adequate funds for widening the National Highway no. 43 at
Nowrangpur, Orissa
Shri K. Pradhani
(v) Need to celebrate 200th Anniversary of Ahilyabal throughout the country and set

up National Awards in her memory
Shrimati Sumitra Mahajan

(vi) Need to restore central ald given for development of Scheduled Castes to the Government

CoLumns

1—19

20—32
32—176

189
180

190

190
192—197

192

192—193

193—194

184

194—195

of Rajasthan and also to allow its use for providing drinking water etc. in SC dominated villages

Shri Girdhari Lal Bhargava
(vil) Need to develop an airport at Muzaffarpur, Bihar
Shrl Manjay Lal

(vill) Need to check the rise in price of newsprint
Shri Nawai Kishore Ral

TRADE MARKS BILL

Motion to consider
Shrimati Krishna Sahi
Shri Bhagwan Shankar Rawat
Prof. Savithrl Lakshmanan
Dr. Sudhir Ray
Dr. Mumtaz Ansari
Prof. Rasa Singh Rawat
Shri Ramashray Prasad Singh
Shri Syed Shahabuddin

195—196

196—197

197
198—216

198—189
199—203
203—206
206—208
208—211
211—215
215—216
216—220

that Member.
V)]

Th's'm+mnrhodnbovoﬂnmmoofaMombﬂlndcm'thuuﬁonwumtyundonmoﬂoorouhoHouuby



DISCUSSION UNDER RULE 193
Awoctties on Women and Problems Faced by them

Shrimati Geeta Mukherjes
Shri A. Charles
Shrimati Sumitra Mahajan
Shrimati Santosh Chowdhary
Shrimati Suseela Gopalan
Shri Pawan Kumar Bansal
Shrimat! Girlja Devl
Dr. Givija Vya
Shri Nirmal Kanti Chatterjee
Shri Prabhu Dayl Katherna
Prof. Savithrl Lakshmanan
Dr Ramesh Chand Tomar
sgﬂ P.C. Thomas
Shrl Ram Kripal Yadav
Shri Hannan Mollah
Shri Te] Narayan Singh

CoLumns

220~-276

220—225
225—228
228—233
233—236
236—242
243—246
246—250
250—255
255—259
260—264
264—266
266—269
269—271
271273

273
273—275



LOK SABHA DEBATES

LOK SABHA

Thursday, May 25, 1995/ Jyaistha 4, 1917 (Saka)
(The Lok Sabha met at Eleven of the Clock)
[MR. Seeaker in the Chair)

ORAL ANSWERS TO QUESTIONS
[English]

Exploration of Coal Reserves

*701. SHRI K. PRADHANI : Will the Minister of
COAL be pleased to state :

(a) the details of exploration of coal reserves carried
out during the last three years;

(b) whether any practical study has been conducted
for undertaking coal mining project;

(c) whether any repont has been prepared in this
regard;

(d) if so, the detalls thereof; and
(e) the steps taken to implement the same?

THE MINISTER OF STATE OF THE MINISTRY OF
COAL (SHRI AJIT PANJA) : (a) During the last three
years (1992-93) under the detailed exploration
programme a total of about ten lakh metres drilling has
been carried out in command areas of Coal India
Limited (CIL) and Singareni Collieries Company Limited
(SCCL) As a resuit of this drilling additional reserves
to the tune of 11.79 billion tonnes have been
established.

{b) to (e). A statement is laild on the Table of the
House.

STATEMENT

(b) to (d). Yes, Sir. During the last three years 83
new coal mining project reports have been prepared by
Central Mine Planning & Design Institute Limited
(CMPDID). These projects envisage production step up
of about 84 million tonnes per annum.

(e) Programme of development of projects is
dependent on factors like availability of land, techno-
economic feasibility of individual projects, availability of
environmental and forestry clearances, availability of
financial resources etc.

SHRI K. PRADHANI (Nowrangpur) : Mr. Speaker,
Sir, the hon. Minister has replied in his reply that 83
new coal mining project reports have been prepared by
the Coal Mining and Planning Design Institute Limited
and there are certain constraints of resources and
economic feasibility and all that. May | know from the
hon. Minister if there is constraint of resources according
to our new economic policy of our Government? is

there any objection to allow the private parties to enter
Into these projects of coal industries where there s
constraint of resources?

SHRI AJIT PANJA : The private parties are allowed
mainly for two purposes at present - the ron and steel
as it was originally In the Statute and a year before last
the Coal Nationalisation Act was amended to bring in
those who will set up power plants, will be given mining
rights in respect of captive mines from where they can
mine the coal and use it for the purpose of ther power
plants. But, no private party is allowed to mine the cual
and sell it in the open market.

SHRI K. PRADHANI : The Geological Survey of
India conducted a preliminary survey of the coal
exploration. The Central Mining Planning and Design
Institute and Mineral Exploration Corporation Ltd. etc.
also conducted detailed studies. | would like to know
from the hon. Minister if these companies are taking up,
in addition to drilling, supplementary methods like geo-
physical methods and remote sensing studies during
the drilling to improve the coal exploration method

SHRI AJIT PANJA : These are suggestions for action.
| have taken note of them.

DR. MUMTAZ ANSARI (Kodarma) : According to
the Report of a Standing Committee, 47 coal mining
projects out of 168 mining projects sanctioned during
the Seventh Five Year Plan were abandoned in the
midway and a total investment of Rs. 52 crore was
made in all these projects | would like to know how this
study was made and why this was abandoned which
resulted in this colossal loss of money.

Secondly, in Jharia 1867 million tonnes of reserve
of coal has been blocked by 70 active fires Only five
fires have been extinguished till now. | would like to
know why not the latest technology is being applied in
order to safeguard all these 1867 million tonnes of coal
reserves and why not all these remaining fires are
extinguished by the latest technology.

SHRARI AJIT PANJA : The study which is made by the
Geological Survey of India is by regional exploration
and thereafter detailed exploration is carried out. After
that study, a lot of things have to be done. The actual
coal would be found when the Coal India goes into the
underground mine or open-cast mine. They hava to find
out the coal which has been located there While going
in, they meet with varlous natural barriers like too much
of gas probably being there or the seams not as
expected being there. Prior to that also, a lot of
clearances are required. The first clearance is about
the forest land and other areas. Other clearances are
also necessary.

DR. MUMTAZ ANSARI : 47 projects out of 168
projects sanctioned during the 7th Five Year Plan.

SHRI AJIT PANJA : 47 projects are there. In spite
of the fact that the Geological Survey of india has given
clearance for exploration, while going into the actua!
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fleld, something else occurs there and if it does not
become cost-effective, It is abandoned in the mean
time because If more money Is put in, it will be a loss
for the country.

DR MUMTAZ ANSARI - Please protect me, Sir. What
about the fires in Jharia?

MR. SPEAKER : it does not come out of this
question

DR KARTIKESWAR PATRA (Balasore) : According
to the last three years' detalled exploration programme,
it has been found that 83 project reports have been
prepared. According to the survey reports, the
availability of coal will be 11.79 billion tonnes. By these
83 new projects, the production per year will be 84
milion tonnes. | want to know, out of these 83 new
project reports, how many project reports have been
cleared by the factors mentioned here like, availability
of land, techno-economic feasibility of individual projects,
availability of environmental and forestry clearance,
availability of financial resources, etc. | would like to
know how many projects are prepared for being taken
up immediately.

SHRI AJIT PANJA : Sir, out of eighty-three, twenty
have been approved and are under implementation.

SHRI SUDHIR GIRI : Sir, after ‘exploitation of coal,
cavities are formed under the ground These cavities
are required to be filled up to stave off the top earth
caving in. The joint study undertaken by NTPC and
CMRI has pointed out that fly ash can fill up the cavities
more easily than sand or top soll. And this filling up of
the cavities would facilltate the exploitation of coal from
the mines. So, may | know from the hon. Minister whether
steps have been taken by the Government to increase
coal exploitation by filling up the cavities with fly ash?
if so, what is the result and how many ollieries have
come under such a project? And if not, what are the
reasons therefor?

SHRE AJIT PANJA : Sir, this does not arise out of
this question.

Usually, the cavities are filled up by stowing sand.
But with the ash which is available, experiments are on
1o use the ash to fill up the cavities. As to in how many
coli@ries it has been done, | do not have figure with me
right now.

PROF. SAVITHRI LAKSHMANAN : Sir, exploration
of coal is always done in two stages as stated by the
hon. Minister. In the first stage the Geological Survey of
india (GSI) helps to find out the potential coal bearing
areas and sometimes Mineral Exploration Corporation
Limited (MECL) aiso assists GSI. In the second stage,
the Central Mine _ft'llnnlng and Design Institute Limited
(CMPDIL) conducts the detailed examination for
exploration.

|1 am not an expert to distingulsh between Gondwana

coal, tertlary coal, prime coking coal, medium coking
*! blendable or semi-coking coal or non-coking coal.

MAY 26, 1905
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| only know that coal can be divided into such varieties
But | think the country’s problem is this. Detailed
examination for exploration is continuing in 94 blocks,
spread over 21 coal fieids in different States and we
have achieved the highest productivity of 306 metric
tonnes per month drilled by CMPDIL. But is it being
done to sult our needs? We are exploring more coal
than is needed in our country, but not exporting the
excess coal since there is no demand for our coal
abroad. Also, we are importing a particular variety of
coal, which is not being sufficiently explored
indigenously. So, our attention should be diverted to
find out that particular varlety of coal which is needed
in our country and which could be exported too. | would
like to know what research is being done in coal mining
In this respect.

Sir, some outside consultancy jobs were taken up
under hydro-geological investigations and one among
them is water supply investigation in the Latur
earthquake affected area. | would like to know the
progress made in this investigation.

SHRI AJIT PANJA : Sir, about this particular
investigation in the Latur earthquake affected area, the
facts are not with me. They must be avallable with the
Geological Survey of India, which is the nodal agency.

So far as the Gondwana coal, tertiary coal and
coking coal are concerned, the companies go by the
needs of the country. Therefore, they take into
consideration what type of coal Is in demand and In
what quantity.

The thrid part of the question Is about the shortage
— whether planning is made to met the shortage of the
coking coal which is usually known as steel coal from
which steel is prepared. Yes, attention Is being pald to
find out more coking coal so that import can be reduced
gradually.

[Translation]

SHRI SURAJ MANDAL : Mr. Speaker, Sir, | want to
know whether some foreign companies have aiso been
engaged In it or not, apart from C.M.PD.l. and M.E.C.L.
and other Indian companies, on the job given for
conducting a study of the project. What amount out of the
shares of the C.M.PD.l. invested In this project has been
spent? What amount ot money has been spent by foreign
companies in bullding this project and with what results?
My second part of the question is that it was stated that
after nationalisation good coal mines would be run by
agencles of the State Government, but no agreement has
yet been reached between Coal India and the State
Qovernment. There are nearly 80 coal projects which
are proposed to be operated by Coal India.

[English]

SHRI AJIT PANJA : No foreign companies are
invoived in the exploration because our exports-
Geological Survey of India and also the Mineral
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Exploration Corporation of Indla-are enough. They do
whatever is necessary for the purpose of finding out
coal in india.

[Translation]

SHRI RAMASHRAY PRASAD SINGH : Mr. Speaker,
Sir, the Hon. Minister has just now stated that the
Planning and Design Institute Ltd. has prepared a report
in regard to 83 new coal projects. The reasons for the
delay have aiso been mentioned and that the land and
money required have been arranged. Then what are
the reasons for delay in execution of the work?

[English]

MR. SPEAKER : You have received the report. What
are the other things that are lacking for you to make use
of that reporn?

SHRI AJIT PANJA : 83 project reports have been
prepared. Out of those, as | have already answered, 20
have been approved. Whatever permission and other
things which are necessary have been cleared. Others
are under examination. They are either detained in the
Forest Department or detained because further study is
to be made. These are given as original survey by the
GSI|. But after that a Ilot of study is required; individual
feasiblliity of each mine is to be examined, the safety
and security of the miners who will go in are to be gone
into to find out whether there is a possibliity of poisonous
gas. All these things are to be found out; and then It is
done. That is why, | said that out of 83, 28 have been
approved and they are under implementation and the
rest are under examination.

[Translation]

Development of Petroleum and
Natural Gas Industry

*702. DR. MAHADEEPAK SINGH SHAKYA : Wil
the Minister of PETROLEUM AND NATURAL GAS be
pleased to state :

(a) whether certain Institutions are functioning in
the public sector for expansion and development of
petroleum and natural gas industry in the country;

(b) # so, the detalls thereof;

(c) whether any assistance has been given to those
institutions for the developmental work ;

(d) if so, the amount allocated for research and
exploration during 1992-93, 1993-94 and 1994-95; and

{e) the amount actuaily spent on this work during
the above period, year-wise?

[English]

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT. SATISH
KUMAR SHARMA) : (a) to (e). A Statement is laid on
the Tabie of the House.

JYAISTHA 4, 1917 (Saka)
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STATEMENT

(a) and (b). Various Institutions are functioning in
the Public Sector for expansion and development of
Petroleum and Natural Gas Industry in the country
These are functioning both in the upstream and
downstream sectors, and in the fleld of financing the
development of the OIil Industry.

(c) to (e). These institutions get finances for the
development work from their parent organisations and
other sources. The amounts allocated for research and
exploration to the institutions and the amount actually
spent by them during the Years 1992-93, 1993-94 and
1994-95 are gwven in the Table below :

(Rs in crores)
1992-93 1993-94 1994-95

98 44 92.32
43.33 8450

Allocation 82.59
Actual Expenditure 5§7.43

DR. MAHADEEPAK SINGH SHAKYA : Mr. Speaker,
Sir, my question was very simple | had asked from the
Hon. Minister the names of Public Sector undertakings
engaged for development and extension of the Natural
Gas Commission The Minister stated that several under-
taking are working on it. He did not mention the places
where they are working and the number of those in
public sector and private sector separately and whether
they are working with the help of foreigners?

Mr. Speaker, the question of Gas is related to
common man and its utility is know to all. On the one
hand population is on the increase, and on the other,
we face shortage of gas. | want to ask the Hon Minister
that in view of this whether any scheme has been
formulated to explore new resources during 1994-95
for maintaining abedance between the two? If the reply
is in the affirmative. Whether there is any Scheme for
Uttar Pradesh? If so, the details thereof?

[English]

CAPT. SATISH KUMAR SHARMA : Sir, besides the
public sector undertakings which are playing a cruclal
role for developing the oil industry of the country, there
are various institutions which are also involved in
contributing for this effort. Amongst them, we have the
Keshav Dev Malaviya Institute of Petroleum Exploration.
which the hon. Member will be happy to know, Is located
in Dehradun, UP. There are the Institute of Reservoir
Studies, Ahmedabad, Institute of Biotechnology and
Geotec tonic Studies, Jorhat, institute ot Drilling
Technology, Dehradun, UP, institute of Oil and Gas
Production Technology, Panvel (near Bombay),
Petroleum Conservation Research Association, Delhi,
Centre for High Technology, Delhi, Oil Industry Safety
Directorate, Delhi, Indian Institute of Petroleum, again
at Dehradun, UP, National Qeophysical Research
institute, Hyderabad and Oll Industry Development Board,
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Delhi Besides these, there is no proposal for any more
new assogialions or institutes nor we have any plans
o the anvil

{Transiation]

DR MAHADEEPAK SINGH SHAKYA Mr Speaker,
Sir | want to draw the attention of the Hon Minister to
the Years 1992 to 1995, during which money had been
given by the Government, year wise details of which
were given by him During 1992-93, Rs 82 52 crore, in
19983-94 Rs 98 44 crores in 1894-85 Rs 92 32 crores
were allocated, out of which the money spent is Rs
57 43 crores dunng 1992-93 Rs 43 33 crores during
1993-94 and Rs 84 50 during 1994-95 The unutilised
amount 18 Rs 25 17 crores during 1992-93, Rs 55 11
crores during 1993-94 and Rs 6 82 crores during 1994-
95 He has stated that several works are being executed
for development But from the figures it appears that
money given for exploration has not been spent How
can then development take place? it is indicative of
slow speed Please tell the reasons for not utilising the
money allocated and what measures are being taken
by you for ensunng full utilisation of the
money (Interruptions) What 1s the exact amount that
has been allocated? You get money from the
Commission as well as other organisations Please give
details of the amounts received from the oil corporation
and other organisations separately

[English}

MR SPEAKER Second part i1s not necessary to be
replied You can reply to the first part Why is the amount
of money not used?

CAPT SATISH KUMAR SHARMA Sir, for 1992-83,
the reasons for vanation for the amount not being used
was lower requirement in respect of major promotional
schemes by the PCRA (Petroleum Conservation
Research Association) like replacement of inefficient
footvalves of diesel imgation pumpsets soft loan for
setting up model garages, etc For the Centre for High
Technology, the reasons are phased jmplementation of
on-going R&D projects by the institutions entrusted
various projects For 1993-94, in regard to PCRA, It
was lower requirement of major promotional schemes
are reduced requirement for field activities and
education campaign For the Centre for High
Technology, it was phased implementation of R&D
projects by the institutions entrusted various projects
For 1994-95, the reasons for variation by PCRA was
non-approval of office accommodation project, lower
utilisation in respect of major promotional schemes of
replacement of inefficient footvalves use of efficient
diesel engines in road transport and soft loans for setting
up model garges For the Centre for High Technology,
it was again phased implementation of on-going R&D
projects and delay in approval of projects

MAY 25 1985
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The assurance which | can give the hon Member
is that we are monitoring the work bing done by these
mnstitutions and we are doing our best to ensure that we
get the maximum work out of these institutions

SHRI A CHARLES Sir, according to the reports
available, the preliminary exploration conducted In
Kerala also revealed that Kerala is rich in petroleum
products However, neither further investigation nor any
substantial action has been taken to find out whether
the preliminary expioration Is true or not If it is true, the
question is how to just tap such resources From the
reaply given, it seems there is no constraint of funds
So, may | know from the hon Minister

MR SPEAKER There are funds for research
institutions and not funds for exploration and all those
things

SHRI A CHARLES S, the main question 1s about
expansion and development So, Exploration also comes
under development Oil shortage is one of the problems
that we face and we have got those reserves in Kerala
| crave your Induigence, Sir, to direct the Mmister to
give such information Kerala will be one State that will
be benefited

CAPT SATISH KUMAR SHARMA Sir, the question
does not relate to exploration However, | do not mind
answering the hon Member's question Exploration s
our main focus and acquiring reserves is the biggest
challenge facing the country 1 am fully aware that this
i1s one area in which we have been lagging behind in
the past So we have taken all steps in this area, the
latest being the joint venture whereby our companies in
the upstream like the ONGC and OIL, are going to
spend two billion dollars putting up to 40 per cent as
their equity up front They are in the process of attracting,
through foreign investment and technoiogy, companies
which have the requisite technology and companies
which would become good partners in these joint
ventures to make it a five bilion dollar programme in
the next three years only for exploration | can assure
the hon Member and the august House that for the first
time, we are going to look at the deep sea blocks
beyond 200 metres, some frontier areas and other
blocks in the country which, we believe, are oll-bearing
with high prospects of hydrocarbons besides looking at
the Kerala coastline and other areas which we have
been traditionally looking at So, this 18 the major
programme under exploration

[Translation]

SHRI CHETAN PS CHAUHAN Mr Speaker, the
Hon Minister has given the names of many institutions
and stated that the money alioted has not been spent,
some Institutions are engaged In reasearch and
development work He has named about 12 or 18 such
insttutions is the Minister satisfied with the working of
these institutions? What is their contribution and
achievement in the production or finding out new
technologies for production and expioration of oll?
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CAPT. SATISH KUMAR SHARMA : Sir, there are
various institutions which | have aiready mentioned.
Some of them play a major role in assisting oli industry
and they are even, at present, responsible in the crucial
areas of oil exploration and production.

For example, | mentioned K.D. Maiaviya Institute.
This Institute was set up in 1962 and it is devoted to
geo-scientific activities in order to develop regional
geological model and basin evaiuation scheme for
hydrocarbon exploration. it is a highly technical area.
The thrust is on techno-economic viabliity of various
projects. The achievements are resource estimation of
73 basins of India, 3-D genetic model over basins,
detailled analysis of basins for hydrocarbon generation,
the lab back-up in the exploration endeavour. They will
be doing a world class job. In fact, we are satistied.

The ONl Industry is a dynamic industry and
technology in the Oil industry is an area which is a tast
changing technology. It is an ever-changing technology
and our efforts are now that these institutions which are
by any standard world class, should also keep updated
with the latest technology and additional technology
which are available now. That is why, we are going Iin
for the joint venture, which | just mentioned, so that It
is not only the investment which must come but aiso the
latest technology so that the production costs are low
and we are able to find out new oll and gas in the
country and our reserve efficiency becomes high.

So, Sir, these institutions have played a very major
role. But at the same time, they have to keep up with
the time as far as the technological aspect is concerned,
and they are aware of that

{Transiation}

SHRI SURYA NARAYAN YADAV : Whether any
research has been conducted in respect of water plants
like jal-kumbhl etc. which take given a water and
emanate gas, by the institutions engaged Iin
development of naturail gas? If so, whether a factory will
be set up in the areas where such water plants are

found in plenty.

[English]

MR. SPEAKER Waell, | have not grasped the
question.

CAPT. SATISH KUMAR SHARMA : Sir, | am not

aware of any water plants which are generating natural
gas anywhere..(Interruptions)

[Translation]

MR. SPEAKER : The Hon. Minister has stated that
he is not aware of any plant which generates gas which
can be burnt.

SHR!I ANNA JOSH! : Whether the Institutions
engaged in research and development work take help
from abroad In their work? Whether foreign countries

JYAISTHA 4, 1917 (Saka) Oral Answers 10

gives us any Information ahout the new discoveries
made in this field? Whether we keep any laison or not
with the institutions working in this field in foreign
countries and whether any benefit accrues to the
Government therefrom?

CAPT. SATISH KUMAR SHARMA : Sir, as far as
these Institutions are concerned, | am not aware of any
formali tie-ups with any foreign collaborators.

But as | mentioned, the technologicai aspect is such
that it is important that these institutions. in fact, shouid
800k to interact with other institutions outside India to
ensure that if there is a technological gap, that shouid
be met. That is very important.

SHRI ANNA JOSHI : Are they doing it?
MR. SPEAKER : Yes.

[Translation]

SHRI ASTABHUJA PRASAD SHUKLA : Mr. Speaker,
Sir, Parafin Vax is produced by Petroleum and Natural
Gas Industry. | want to know whether production of
Parafin Vax Type-2 by public sector and Petroleum and
Natural Gas Industry is in accordance with the
requirement of the country. if so, whether you have
given licenses to small industries for producing Parafin
Vax Type-2?

[English]

MR. SPEAKER : Well, it does not come out of this
question but if you can reply, you can.

CAPT. SATISH KUMAR SHARMA - Sir, this question
is not relevant.

SHRI P.C. THOMAS : In spite of a lot of research
which Is going on In the various public sector
undertakings whose names have been mentioned now,
| find that natural gas, which is a by-product of petroleum
is being wasted in many of the refineries, especially in
Bombay and Cochin refineries. As far as Cochin
Refinery Is concerned, | have personal knowledge about
it. It is a renowned and a very successtul refinery
However, a lot of gas is being burnt down probably due
to lack of technology for its further productive use in
these refineries. May | ask the Minister whether It is
because of lack of research or lack of proper technology
or whether it is because of lack of funds or whether
something has to be done in this regard for making it
useful.

CAPT. SATISH KUMAR SHARMA Our refineries
are working with an efficiency rate of 108 per cemt As
far as | am aware, there is no waste because of the
inefficient refining operations. if there Is any specific
case of any particular refinery, the hon. Member may
bring it to my knowledge. | can get it checked up and
then given him the required information.

| may inform here that a major investment is required
from the environmental angle becauae we are now
talking about zero-lead fuel, low-sulphur dissel and so
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on. These are the technologies which have to be
Introduced In our refineries from an environmental angle.
Otherwise, our refineries are working very efficiently in
excess of their full capacity. As | mentioned eariier, i
there is any specific case, the hon. Member may bring
it to my notice.

SHRI P.C. THOMAS : | am talking about flaring of
natural gas Sir.

[Transiation]

Supply of Coal

*703. SHRI GUMAN MAL LODHA :
SHRI RAM NAIK :

Will the Minister of COAL be pleased to state :

(a) whether there has been short supply of coal
during the last few months to the captive power plants
in the country particularly in the northern region against
their requirements;

{b) if so, the monthly requirement of coal of these
captive power plants,;

(c) the quantum of coal supplied to these plants
from January to March, 1995;

(d) whether the coal supplied to these planis was
much less than their requirements;

(@) if so, the reasons therefor;

(f) whether the coal was not available in the stock
of the Coal India Limited and its subsidiaries; and

(g) if coal was available, the average quantum of
coal in their stock during the said months?

[English]

THE MINISTER OF STATE OF THE MINISTRY OF
COAL (SHRI AJIT PANJA) : (a) to (). As against the
programme of 14.11 lakh tonnes for movement of coal
to the captive power piants in the northem region during
the period January to March, 1895, the actual quantity
of coal supplied to them by Coal India Limited (CIL)
was 10.90 lakh tonnes (Provisional). CIL have reported
that the coal supplies to captive power plants by rall
have been aftected due to short supply of wagons by
the Railways. For units taking coal by road/ropeways
the materialisation was about 84% and the shortfall is
mainly on account of lesser drawal by the consumers.

(f) and (g). A statement is laid on the Table of the
House.

() Adequate quantities of Coal are available with
subsidiaries of CiL, to meet the requirements of captive
power plants in the northern region.

{g) According to the Information received from CIL,
average stock of coal with CIL group of Companies
duing the said period was 40.86 million tonnes.
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[Transiation]

SHRI GUMAN MAL LODHA : Mr. Speaker, Sir, the
Hon. Minister has tried to avoid his responsibiiity by
stating short supply of wagons by raliways. Whereas
the facts are totally different. So, | want to ask him about
part (a) of my question, aa to whether it is a fact that the
R.L.Mishra Committee stated that :

{English]

“‘Deliberate and systematic over-reporting of
coal production since 1983 to the extent of
75 lakh tonne valued at Rs. 233 crore,
‘slaughter mining’ and massive theft of coal,
instigated by the top management of Bharat
Coking Coal Limited is coating the nation
. dearly.” )

[Transiation]
The Committee further stated that :

[English]

“The Committee has flayed the BCCL
management for deliberately feeding false
and misleading data on coal production to
the entire nation, as coal being a basic
infrastructure industry, its production data is
fed to the highest leveis in the country’

[Transiation]

Further the Committee Stated one important thing
that :

[English]

“The report indicates Coal India Ltd. and
BCCL managements for covering up over-
reporting of production through shortioading
of wagons and dispatching stones to
customers instead of coal”.

[Translation]

The Committee pointed out many serious
irregularities, as a result of which coal supply is not
being made. The Committee was appointed by the Coal
Ministry. What did you do after the report of the
Committee was received? Will you place the report on
the table of the House and also state the action taken
thereon by your Ministry?

[English]

SHRI AJIT PANJA : Sir, the R.N. Mishra Committee
had nothing to do with the supply of wagons by the
railways for the transportation of coal. That Committee

.went in to find out whether the stock of coal that has

been reported, is correct or not. if my memory does not
fail me, a single man Committee went to BCCL and
found, not the stocks of the last few months but the
stocks of the earlier years, that is of 1989-80. The
Committee found out as to what was the loss at that
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time and whether there was any over-reporting or not.
That report has been given. Action is being taken by
the coal companies according to the recommendations
of that repont, after complying with law of the land.

it is not a fact that Rallways Wagons are not used
by CIL because in 1990-91, the percentage of growth
of loading of coal in the railway wagons was 3.80 per
cent. Next year, that is 1991-92 it increased to 8.40 per
cent. It increased to 7.2 per cent in 1992-93 and in
1993-94 the increase is 7.3 per cent. From 135.16 miilion
tonnes in 90-31 it increased to 168.50 million tonnes.

Sir, it is a very big country where sometimes the
wagons - because of other priorities - goes elsewhere.
Every week the Coordination Committee sits and on a
weekly basis monitoning 1s done and where necessary
difficulties are corrected. We are having good
cooperation with Railways | have not bent in my
question. | have stated actual facts. | can assure this
House that we have enough coal to supply for all the
wagons that are coming in due time.

[Translation]

SHRI GUMAN MAL LODHA - Mishra Committee
and K.S. Sinha Committee in their reports mentioned
gross irregularities being committed and the manner in
which scandals were being done In the coal industry
has not been replied to

MR. SPEAKER : Reply of 1989 relates to that
Committee.

SHRI GUMAN MAL LODHA . Leaving that, | would
ask another supplementary question. Whether it is a
fact that during 1994-95, raiiways made you avalilable
16793 wagons In first part, but you utilised only 15575
wagons resulting in short supply of coal to the extent
of 86 lakh tonnes. Likewise, during April to June, you
utilised only 15722 wagons out of 16271 wagons made
availlable and allowed 4009 wagons to remain
unutilised. Similarly, during the second half of the year
only 14261 wagons were put to use as against the
target of 15431 rendering 6635 wagons wdle. Therefore
the main reason for short supply of coal can be
subscribed to dereliction of duty and rampant corruption
In your Ministry and for that reason railways did not
supply you wagons.

SHRI AJIT PANJA : Sir, neither any such corruption
charges against the Department have come to the notice
of the Government nor has the hon Member ever
mentioned it to me before aithough | am meeting him
almost everyday during this Budget Session. It is not a
fa«I:': that wagons have been Supplied but have not been
utilised.

Sir, in the first quarter of 1994, the target was 16,272
and the supply of four-wheeler wagons per day was
15,760. In the second quarter, the target was 15,431
and the supply was 14,599. In the third quarter the
target was 16,758 and the supply was 16,215, This was
an improvement.
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In the fourth quarter the target was 17.857 and the
actual loaded per day availability was 17,217. The supply
was made not according to the target but as per the .
actual. The coal was duly loaded as per the actual
figure of wagons supplied and was despatched.

SHRI GUMAN MAL LODHA : There are not my
figures. They are there in the Government record.

[Tranalation]

SHRI RAM NAIK : Mr. Speaker, Sir, 3 lakh tonnes
of Coal was shornt-supplied during three months from
January to March on account of non-avallabiliity of rallway
wagons. We have with us report of R.C.C. which shows
that Rs.1100 crore Rallways were oustanding against
Coal India and Elecriticity Boards using coal and
railways do not supply wagons to them as a result of
which coal supply does not reach there. As a
consequence thereof, there Is frequent Power
breakdown In northern india. We have been watching
it during the last 3-4-5 days. Now the Railways say that
untlll their outstanding money Is pald they would not
supply wagons. But you have simply said that wagons
did not come. Therefore, my question is whether you
discussed about it with Railway Minister and Electricity
Boards as to why such thing is happening and what are
the ways to ensure supply of wagons?

[English]

SHRI AJIT PANJA : This cast position is a good
suggestion and in fact it is being implemented. A
Coordination Committee meets every week, In which a
number of representatives are there.

[Translation]

SHR! RAM NAIK : You ask the Minister. Ministers for
Railways and Coal are sitting here.

MR. SPEAKER : It is not so. If you ask the Minister
to do all jobs, he will not come to Parliament.

SHRI RAM NAIK : If he does not come In Pariament
it will do but it is getting dark.....(Interruptions). it is not
a serious situation.

[English]

MR. SPEAKER : Let him answer in his own fashion.
You cannot expect the Minister to look after everything.
Let him look after the policy.

SHRI AJIT PANJA : The hon. Member will be pleased
to know...

MR. SPEAKER : Now that he has suggested, you
will probably meet the Minister.

SHRI AJIT PANJA : Sir, | met the Railway Minister
twice and gave him a detailed report which | received
from the companies. | also wrote a letter to him. He
immediately replied to me the next day, suggesting the
way in which a solution could be found out. Officers are
meeting every week. With the good cooperation of the
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Ministry of Rallways and the Ministry of Coal, we are
trying to resolve the problem. As | said, a huge quantity
of coal is being loaded in this country and wagons
carry {t to the destination.

MR. SPEAKER : A very good suggestion has been
made that there should be coordination between the
two Ministrles and the Government Is looking Into it.

SHRI AJIT PANJA : A coordination Committee is
there which is doing very good job.

MR. SPEAKER . Probably the hon. Member wants
coordination at the Ministers’ level.

[Translation]

SHRI DATTA MEGHE : Mr. Speaker, Sir, | want to
say through you that there Is short supply of coal and
the coal being sent to plants is not of good quality.
Numerous complaints have been received regarding
more ash content therein. Quality of coal supplied is not
proper and there Is also In short quantity. State Electricity
Boards also, complain of inferior quality of coal supplied
to them. Will the hon. Minister take steps for better co-
ordination and ensure supply of good quality of coal?
Has the Central Government, formulated any scheme to
supply good quality of coal to plants after removing ash
from coal?

SHRI AJIT PANJA : The attempt made by the
company Is to supply quality coal to the consumers. In
fact we insisted that the bulk consumers, like the State
Electricity Boards and others, at the pithead itself can
have a team of their own of can appoint an independent
surveyor to check the quality of coal then and there.
There are four or five mines and if at a particular loading
station there Is not a very good quality coal from a
particular mine, they can chose another one.

After it travels 1000 km or more, it reaches the
powerhouses. if a dispute is raised, about quality and
quantity feel that under the law the coal companies are
not responsible for the reason that sale of coal takes
place at the pit-head. Thereatter, the railway receipt and
the forwarding note are given which are signed by the
rallways, signed by the coal companies and also sighed
by the consumers if they had their own Inspecting agents
or their own Inspectors. Over and above, the Coal
Controller Is there to check it and the Coal Consumer
Council is there to look after it. Therefore, Sir, we are
trying to impress upon the companies to have more
coal handling plants, more electronic gadgets to look
after the quantity and so far as the quality is concerned
we have been asking them to put up more washeries.
in fact, we have only 19 washeries now; we need 50
more. But a certain gestation period is required for the
purpose of setting up these projects. Attempts are aiways
being made to benefit the consumer of coal. But the
consumer must pay, which is not being properly done
in all cases.
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[Transiation]

SHRI RABI RAY : | would like to ask one question
about the committee referred to by Shri Panja. Whether
it is a fact that the report of that committee had been
received before his appointment as minister? | think he
must have read of Mishra Committee's report properly.
Mishra Committee report pointed out grave irregularties.
about which Shri Lodha said that people are supplied
with stone in place of coal. As such, Minister's statement
that the report is old does not hold good.

MR. SPEAKER : That report Is of 1989.

SHRI RABI RAY : Was Mishraji given any
punishment after the submission of Mishra Committee
report, because his report was against vested interests?
Do the recommendations of Mishra Committee hold
good today also and whether complaints therein still
exist or not?

[English]

SHRI AJIT PANJA : On this, as | said, wherever the
companies found that the report is logical, they are
taking steps. We have got our statutory teams which
carry out inspection quarterly, half-yearly, annually.
Those teams are going into the details so far as the
coal stock Is concerned. But, of course, wherever the
companies found that there is cogent reason for taking
steps, various steps are being taken...(Interruptions).

[Translation]

SHRI! RABI RAY : Was he punished or not, it is my
question....(Interruptions)

SHRI CHHOTEY SINGH YADAV : | would like to
know as to whether the most important agency amongst
the agencies through which coal Is supplied and which
look after transport and handling of coal is State co-
operative marketing federation? All state marketing
federations enjoy major share in transport and handling.
But the allotment made to them Is the lowest and their
supply is shortest. Wiil the minister give justification for
their policy of discrimination in allotment against co-
operative socleties, which do not owe any amount to
any company? WIll the Minister make such an
arrangement whereby proper allotment can be made
through co-operative socletles like others?

[English]
MR. SPEAKER : Are you going to use the

cooperative societies for transporting coal? That is
exactly what he wants to know.

SHRI AJIT PANJA : Sir, | do not know whether they
are actually being used or not. | have to look into it
before | say anything.

SHRI CHOTEY SINGH YADAYV : All the cooperative
socleties are involved in this work. They are doing this
work.
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[Transiation)

PROF. RITA VERMA : It has become a permanent
question as to whether there is shortage of wagons or
coal supply. | will request you to make the ministers for
Rallways and Coal reply on the same day, so that
reality may come to light.

MR. SPEAKER : Whatever you may do they will
remain friends and will not quarrel.

PROF. RITA VERMA : From the replies we hear, it
appears that both the ministries and ministers do not
belong to one Government. They reply in different ways.
My submission is that it is wrong to say that the report
of R.N. Mishra Committee, which was referred to here,
pertains to 1989. it was received in 1984 and deadline
for the action to be taken was by 15th June and what
action was to be taken against the persons found guitty
was mentioned therein. | Know numerous complaints
came, particularly from Ropar Thermal Power Station,
Which is linked with Bharat Coking Coal, which lles in
my area. Frequent complaints came that in place of
coal, stone and rocks were loaded. inspite of all that the
gulity persons were not punished They are very much
in service. Some of them retired, some are still in service.
But any action against none of them has perhaps been
taken. When action Is not against any and follow up
action on a committee’s report is not taken, what is the
use of it all. As such, the problem remains as it was. |
want to ask the Minister about the number of such guilty
officers under whose responsibility such things
happened, punished so far, and whether the Ministry
proposes to take any action in regard thereto.

[English]

SHR! AJIT PANJA : Sir, certainly, action had been
taken against the persons who were found guilty. R.N.
Mishra Committee had given a Report and the
Government had examined it. We found that In some
cases tenets of natural justice had been violated. The
person against whom action had been recommended
was not heard. Under the law of the land, we have to
hear that person whom we are gojng to punish. So, |
had ordered that a show cause notice and a charge
sheet should be issued to those persons persons
specifying the charges against him which should be
answered by him. A lengthy charge sheet had been
issued. Sir, action had been taken in one as two cases
and there are cases whith are still pending inquiry.

[Transiation]

PROF. RITA VERMA : Whether any action has been
taken on the complaint received against the Thernal
Power Station?

[English]

SHRI SRIKANTA JENA : Sir, bungling and theft in
coal companies are a common phenomenon. | would
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request the hon. Minister to go to these companies
while going to Purl from Calcutta and see for Himself
the stocks shown on record and the actual stock in the
field. Each and evety coal company will show certain
quantity in their records but actually that is not available
in the field. It is because the shortage at the root
ultimately leads to this kind of an operation. When coal
Is not there, naturally, stones will be there. So, you
have to keep certain things in the wagon itself. Are you
going to personally see the stocks of each and every
company or are you going to depute one independent
body, apart from coal companies, to investigate whether
there are stocks actually in the fleld or whether the
stocks are actually on paper? Have you Inquired into
that?

SHRI AJIT PANJA : Sir | am not an expert to
examine these 44 million metric tonnes of coal stock. |
do not pose that | have that knowledge. In this system
there are checks and balances. | have examined them.
Firstly every quarterly account is taken in respect of
stocks. Then six-monthly accounts are taken in respect
of stocks. And finally yearly accounts are taken in respect
of stocks. These are taken by an independent
Comnmittee

Then, Sir, the Parliamentary Committee is there.
Shri Jaswant Singh is the Chairman of the Parllamentary
Committee. it went into details and cross-examined all
the officers. Whatever file was called for by that
Committee, | had personally ordered that should be
sent to the Committee. The files were sent to them. Last
but not least, the Comptroller and detalil. It is not easy
to hoodwink all these checks and balances set up under
the democratic framework. But | do not rule out that
there may be some loopholes Somewhere. But this is
the system under which are functioning.

{Translation]

SHRI RAM KRIPAL YADAY : Mr. Speaker, Sir, it has
been observed that in the recent past contracts for
establishing captive power plants were given by the
Government to some big industrialists, which did not at
all help the unemployed and the big standing problem
before the Government. Am | providing empioyment
opportunities to the unemployed remains unresolved.
Government is unable to provide any financial subsidy
to the unemployed youth. Through you, | would like to
be enlightened by the Minister whether any co-
opearative societies of labourers or unemployed youths
will be allowed to set up captive power plants in future?
Has the Government any such proposal? Will the
Government think in this direction with a view to
providing employment opportunities to the unempioyed
youth, labourers and others in the country, whose
number s very big and increasing day by day? Will
some incentives or preference be given to such classes
and whether Government will think in that light looking
to the enormous problem of unemployment?



19 Oral Answers

[English]

SHRI AJIT PANJA : Sir, it iIs done through open
tenders. if there is any such cooperative of labourers,
they can certainly quote in the tender. It has to be done
through tenders. But it requires a lot of investment for
putting up a power plant. If there is any cooperative of
labourers, they can certainly quote in tender and there
is no bar on that account.

[Translation]

SHRI BHUVANESHWAR PRASAD MEHTA : | want
to know from the Minister for Coal about the recent
over-reporting of Rs. 67 lakh in CPC.L., regarding which
the C.M.D. of the company Shri R.N. Mishra appointed
an Inquiry committee. What Is the report of that inquiry
Committee. Whether the aliegation has been found to
be correct in the Inquiry report? if so, what action Is
being taken by Government in regard thereto?

[English]

SHRI AJIT PANJA : Sir, | have already replied to
this question.

[Transiation]

SHRI PRABHU DAYAL KATHERIA : Mr. Speaker,
Sir, there are 2600 industries in Firozabad In Uttar
Pradesh and almost all of them depend on coal or
kerosene oil. There are different industries, from making
bangles to manufacturing of two-wheelers and their
headlights. The goods manufactured In those industries
are supplied to the places not only in India, but exported
abroad also. Yet those Indsutries are not being supplied
coal in accordance with their requirements. When
supply of coal Is made, It is of an inferior quality. Third
class quality is supplied to them, which includes
sufficiently big stones, which causes problems before
those industries.

MR. SPEAKER : Please ask quickly as the time is
very short now.

SHRI PRABHU DAYAL KATHERIA : In this
connection | wrote two letters to the Coal Ministry, one
during 1993, receipt of which was acknowledged by
the ministry and | was told that the same had been
forwarded for further action In the matter. When | sent
another letter to the ministry, | received the same reply
which | had received earller, | want to emphasize that
we never get any satisfactory reply from your side. What
Is the reason and the remedy?

MR. SPEAKER : Time Is over now.

SHRI PRABHU DAYAL KATHERIA : Through you, |
want to know from the Hon. Minister whether Government
is taking any action agianst the officers responsible for
supply of inferior quality of coal to Industries and who
are invoived In the corruption?

[English]
MR. SPEAKER : Question Hour Is over.
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WRITTEN ANSWERS TO QUESTIONS

Modemisation of Postal Service

*704. SHRI D. VENKATESWARA RAQ : Will the
Minister of COMMUNICATIONS be pleased to state .

{(a) whether the Government propose to modernise
postal service in the country;

(b) # so, the details of the plan to extend postal
service even to in-accessibie parts ot the country; and

(c) the measures being taken to enlist the support
of the villages (Panchayats) with a view to extending
further the postal network?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRiI SUKH RAM) : (a) and (b).
Yes, Sir. The objectives of the Eighth Five Year Plan of
the Department ot Post intralia include modernisation of
the postal services with necessary technological inputs
and aiso expansion of the postal network to rural areas
not having postal facilities. in so far as the latter objective
is concerned, targets for opening of post offices are
being fixed under each Annual Plan subject to the
availability of resources. During the Eighth Five Year
Plan, It is proposed to open 1440 extra departmental
Branch Post Offices in rural areas.

(c) In order to accelerate the programme for
providing basic postal facilities to rural areas, while
containing the outgo from budgetary resources in terms
of recurring expenditure a new scheme viz. the
Panchayat Sanchar Sewa Yojana has been formulated,
detalls of which are being worked out. Under this
scheme, basic postal facilities are proposed to be
extended to villages not yet provided with a post office,
through Gram Panchayats, on a contractural basis.

Trifed

*705. SHRI LAETA UMBREY : Will the Minister of
WELFARE be pleased to state :

. (a) whether the Tribal Co-operative Marketing
Development Federation of india Limited (TRIFED) has
any offices in the North-Eastern Region;

(b) it so, the detalls thereof alongwith the total
amount transacted during each of the last three years;

(c) whether any agricultural produce from the
Region has been experted; .

(d) ¥ so, the detalis thereof; and
(e) it not, the reasons therefor?

THE MINISTER OF WELFARE (SHRI SITARAM
KESR)) : (a) Yes, Sir.

(b) The TRIFED has one Zonal Office at Guwahati
under which there are two Project Offices located at
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Phuloni and Hathikali. The totat amount - transacted
druing each of the three years is as follows :

(Rs. in lakha)
1992-93 5.59
1983-94 13.14
1994-95 17.51

(c) No, Sir.
(d) Does not arise.

(e) Since the voiume of procurement has not been
large and there was no export order, stock was sold In
the domestic market.

[Translation]
Ratea of Trunk Calle

*706. SHRI N.K. BALIYAN . Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether national and Interanational trunk call
services are provided to the customers through
Government trunk exchanges and non-Government
insttutions/agencies/ P.C.Os;

(b) 1 so, whether there is a huge difference In the
rates being charged by the Government and non-
Government institutions/agencles/PC.Os for trunk calls,

(¢) if so, the details thereof;

(d) whether trunk calt bookings through Government
trunk exchanges are on decrease as a result thereof;

(e) it so, whether the Government are taking any
steps to bring parity between the trunk call booking
rates; and

(f) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRI SUKH RAM) . (a) National/
internationa!l Trunk calis are provided only through
Government Trunk Exchanges in the country. No other
non-Government institution/agencies/franchised PCOs
are permitted to provide trunk calls to customers.

(b) and (c). Government rates for national and
international trunk calls are same throughout the country.
Government has given concession to the tune of 50%
for trunk calls made from Village Panchayat Telephones.

(d) The booking of trunk calls in the Country is on
the decrease because of the increased availabiiity of
STD Subscribers prefer to make calls on STD rather
than booking trunk calls.

(e) and (f). Not applicable in view of the above.

Sale of Post Carde

*707. SHIR SANTOSH KUMAR GANGWAR - Wit
the Minister of COMMUNICATIONS be pleased to state:

(a) whether the Government have formulated any
scheme to reduce the losses being suffered on account
of sale of post cards;
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(b) it sothe details thereof; and

(c) the manner in which it is likely to be
implemented?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRI SUKH RAM) : (a) to (c). There
is already a difference between the rates of ordinary
post cards and printed post cards which are at present
15 palse and 60 paise respectively. Of late, there is a
large scale use of ordinary post cards for responding to
various quizzes and competitions in television, radio
and newspaper media. It is the intention of the
Govemment to make a further distinction between post
cards used for personal communication and others used
for such competition purposes by pricing the latter in
such a way that the subsidy targetted for the common
man is considerably reduced. The scheme when
finalised will be implemented by amendment of the
Indian Post Office Act, 1898.

Allotment of LPG Agencies

*708. SHRI NAWAL KISHORE RAI :
SHRI RAM PRASAD SINGH :

Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state :

(a) whether the Government have evolved a scheme
to allot LPG agencies and to provide LPG connections
in all those citles of the country which are having a
population of twenty thousand and above;

(b) if so, the time by which the said scheme is
proposed to be Implemented;

(c) whether the Government have also made any
assessment in regard to requirement of LPG under the
sald scheme;

(d) if so, the details therdof; and

(e) the sources from which LPG is proposed to be
received to meet the said requirement and quantum
thereof, source-wise?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT. SATISH
KUMAR SHARMA) : (a) and (b). LPG distributorships of
Public Sector Oil Marketing Companies are at present
opened in towns having a population of 20,000 and
above as per 1991 census, in a phased manner, subject
to viability of the location and avalilability of product
Accordingly, 823 locations were included in LPG
Marketing Plan 1892-93 and 1023 locations have been
included in the LPG Marketing Plan 1994-95 for opening
of new distributorships. By the year 2000, LPG
distributorships are expected to be opened in all urban
areas.

(c) to (@). Yes, Sir. The Government have been
constently endeavouring to increase the availability of
LPG in the country through augmentation of the existing
sources, commissioning of new sources and enhanced
imports to meet the growing demand of LPG. Besides,
the Government have also decanalised Import of LPG
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and parallel marketeers have been allowed to Import
and market LPG.

The indigenous production of LPG from Public
Sector Oll Companies is expected to increase from 2858
TMT in 1994-95 to 5031 TMT in 2001-02. Total
requirement will be 8630 TMT Remaining requirement
will be ment have imports.

Source-wise avallability will be as follows :

Estimated indigenous
LPG production in
1001-02 (TMT)

Existing Refineries : 1664

New Refineries : 993

Existing Fractionator : 1479

New Fractionator : 89§

Indigenous total 5031 TMT

Imports ) : 3600 TMT
Total ;8631 TMT

1
[English]

U.S. Companies in Telecom

*708. DR. R. MALLU : Will the Minister of
COMMUNICATIONS be pleased to state :

(a) whether a large number of US Telecom
companies are interested to invest in the indian
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Telecommunication sector,;

(b) it so, the details of such investments proposed
with the names of concerned US companies;

(c) whether such investments would be confined to
particular sectors of telecommunications network in the
country,

(d) i so, the detalls thereof with the names of such
sectors;

(e) whether such investments would benefit
Mizoram and other areas of North-Eastern region; and

(f) # so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRiI SUKH RAM) : (a) Yes, Sir.

(b) The details of major US Companies whose
proposals have been approved are given In the
enclosed Statement enclosed.

(c) No, Sir. Foreign Investment would be allowed in
all sectors such as Telecom Equipment Manufacturing,
Provision of Telecom Services etc.

(d) Does not arise in view of (¢) above.
(e) Yes, Sir.

(f) Such investment would help in expanding and
improving the telephone setvices in all parts of the
country including Mizoram and other North-Eastern
States.

STATEMENT
Major Foreign Investment Proposals Approved with us Companies

S.No. Name of U.S. Company

Item/Services

1 2

1. AT&T USA

2. Motorola Inc

(a) Digital Switching System

(b) Digital Transmission Equipment
(c) Optical Fibre Cable

(a) Data Communication -

(b) Pagers

:‘ - - Manufacture of.

- Manutacture of.
- Manufacture of.

(c) Mobile Radio Trunked Service
(d) Radio Paging Service

3. Sprint
4. Nynex Networks Systems Co

E-Mail Services
(a) Radio Paging Service

(b) Cellular Telephone Service

5. Hughes Networks

(a) Vsat Equipment - Manutfacture of.

(b) Vsat Services ’
(c) Cellular Telephone Service

6. Belsouth INC.

7. Millicom International Cellular

8. Cellular Comm. International Inc.
9. LCC Inc.

10. Century Telecom Internationa Inc.
11. Worlad Phone Ince.

12. Vanguard International

Cellular Telephone Service
Cellular Telephone Service
Celiular Telephone Service
Radio Paging Service
Cellular Telephone Service
Audio Tex Service

Moblle Trunked Service
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13. International Wireless Moblle Trunked Service
Communication.
14. Spectrum Products inc. Radio Paging Service
15. Ims inc. Radio Paging Service

16. Widecom R & D

FA-X Machines

Manufacture of

Surcharge on Aviation Turbine Fuel

*710. SHRI RAJENDRA AGNIHOTRI : Will the
Minister of PETROLEUM AND NATURAL GAS be
pleased to state :

(a) whether the OIll Coordination Committee has
imposed a hefty surcharge on oil companies handling
aviation turbine fuel (ATF) inputs;

(b) it so, the reasons therefor;

(c) the impact of the surcharge on price of ATF;
and

(d) its likely effect on the civil aviation sector in the
country?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT. SATISH
KUMAR SHARMA) . (a) to (d). Price of ATF sold to
domestic airlines is administered. The administered
prices are so structured as to make the essential
products available at an affordable price. Therefore,
tems of mass consumption like SKO, HSD etc. are
subsidised and products like ATF, MS are priced in a
manner so as to provide cross subsidy. Exim policy has
permitted the import of ATF under SIL. Presently Rs.
3292/KL has been fixed for using the facilities for import
of ATF under SIL.

Postal Conference

*711. SHRI BOLLA BULLI RAMAIAH : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) whether 21st Congress of the Universal Postal
Union was held at Seoul during August-September,
1904,

(b) if so, the details thereof;

(c) the main points discussed and decisions arrived
at the conference;

(d) whether India had apprised the Conference
about the steps taken to modernise postal services and
operations;

(e) if so, the details thereof, and

(f) to what extent the decisions taken In the
Conterence have been introduced In indian Postal
Service?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRI SUKH RAM) . (a) to (g). The
21st Congress of the Universal Postal Union (UPU)
was held at Seoul during August-September 1994, It
was attended by delegations from 174 member-counies
of the Union. The Indian delegation was led by Minister
of State for Communications and comprised other senior
officials of the Department of Post. The Congress
discussed 823 proposals. The main issues which were
discussed and on which decisions were taken were .
(1) organisation and functioning of the UPU, (ii) strategy
of the post offices of the member-countries of the Union
for the next five years, (iii) conventions of the Universal
Postal Union regarding international mail service and
the detailed regulations, (iv) various other matters like
parcel postage rates, quality of service of international
mail, reciprocal dues between member-countries for
mail service. The indian delegation apprised the
Conference about the steps taken to modernise postal
services and operations in India, especially the
introductiion of new services which are user-specific
and meant to generate additional revenues and bring
in efficiency of operations. The Seoul postal strategy
adopted by the Congress emphasises greater customer
orientation and making postal services more relevant
in the age of telecommunications. The Department of
Post in India has taken several steps for implementation
of the Seoul postal strategy and wiil continue to strive
in this direction during the next five years.

[Transiation]
Coal Pilferage

‘712. SHR! HARIKEWAL PRASAD : Will the
Minister of COAL be pleased to state :

(a) whether the Government have conducted any
survey to ascertain the amount of coal pilfered from the
coal mines;

(b) It so, the quantity of coal and its value in terms
of money piifered every year; and

(c) the steps taken to check the pilferage in coal
mines?

THE MINISTER OF STATE OF THE MINISTRY OF
COAL (SHRI AJIT PANJA) : (a) and (b). No Sir. The
quantity and value of coal pilfered cannot be assessed
as piiferage is clandestine. However, the quantity of
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coal recovered selized and its value for the last two
years is as under :

Year Quantity Value

(in tonnes) (Rs. in lakhs)
1993-94 32500 180
1994-95 23300 118

(c) A statement is attached.

STATEMENT
Steps Taken to Check Thefts/Pilferage of Coal are :

1. Construction\erection of fencing wall around
the coal stocks;

2. Installation of check posts on the main roads
leading to collieries;

3. Instaliation of watch towers and providing
lighting arrangements around the coal
stacking areas;

4. Collection of intelligence;

5. Surprise checks alongwith local police and
colliery security personnel;

6. Round the clock patrolling by colliery security
personnel;

7. Meeting with District authorities for drawing
out plan to eliminate the menace;

8. Lodging of FIRs with local police;

{English]
import of Natural Gas

*713. SHRI CHITTA BASU :
SHRI GOPI NATH GAJAPATHI :

Will the Minister of PETROLEUM AND NATURAL
GAS be pleased to state :

(a) whether the Government have proposals to
import gas from Mayanmar and other neighbouring
countries;

(b) whether India at present produce about 55
MMSCMD less gas per day as against the demand;

(c) it so, the details thereof;

(d) whether any contract has been signed with the
neighbouring countries for import of gas during 1995-
96; and

(e) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT. SATISH
KUMAR SHARMA) : (a) Feasibility studies for the import
of natural gas from Oman and Iran are in progress. The
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possibility of importing natural gas/LNG from Qatar,
Mayanmar and Indonesia is also being explored.

(b) and (c). The production of natural gas in the
current year is expected to be around 62 MMSCMD
while the demand from units which have been allocated
gas would amount to around 75 MMSCMD.

(d) No, Sir.
(e) Does not arise.

Visit of UNHC for Human Rights

*714. SHRI MOHAN RAWALE : Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether it is a tact that the United Nations High
Commissioner for Human Rights visited India recently;

(b) # so, the name of the places visited by him;
(c) the details of the meetings held by him; and

(d) the reaction of the United Nations High
Commissioner for Human Rights to the situation in the
country?

THE MINISTER OF HOME AFFAIRS (SHRI! S.B.
CHAVAN) : (a) Yes, Sir.

(b) He visited Jammu, Sopore and Baramula In
J&K State, and Chandigarh. )

(c) During the visit Mr, Lasoo met the Prime Minister,
Home Minister, External Affairs Minister, Lok Sabha
Speaker, the Leader of the opposition and other high
officials. He also met the members of the Nationai Human
Rights Commission and NOn-governmental
organisations. He met leaders of various political parties,
including National Conference, Janata Dal, CP! (M) and
the Contress (J) in Srinagar. He visited the migrant
camps and Governor of J&K. During the visit in
Chandigarh he met Punjab Chief Minister.

(d) In his meeting with Prime Minister, United
Nations High Commissioner for Human Rights said that
he had not come to investigate, discuss or pronounce
on political issues. R is essentially a familiarising visit.
He appreciated Indian policy of transparency and
openness of protection of human rights. He was
appreciative of the work that has been done by the
National Hupan Rights Commission in the course of
the past year in a number of specific areas.

[Translation]

Utilisation of Water
*715. SHRI JAGMEET SINGH BRAR : Will the
Minister of WATER RESOURCES be pleased to state :

(a) the estimated quantum of water flowing in river
Ganga;

(b) the quantum of water being utilised for irrigation,
drinking and Industrial purposes, separately;
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(c) the quantum of water going waste into the sea;
and

(d) the steps taken/proposed to make optimum use
of the water of river Ganga?

THE MINISTER OF WATER RESOURCES AND
MINISTER OF PARLIAMENTARY AFFAIRS (SHRI
VIDYACHARAN SHUKLA) : (a) The annual flow through
the river Ganga based on seventy five percent
dependability has been estimated at 80 billlon cubic
metre during non-monsoon and 352 blllion cubic metre
during the monsoon season making a total of 412 billion
cubic metre.

(b) There had been no assessment for quantitying
present utilisation separately for each sector However,
the total quantum ulitised based on withdrawals is about
82 blllion cubic metre annually for irrigation, drinking
and Industrial purposes. The quantum annually utilised
for navigation In Calcutta Port Is about 28 billion cubic
metre annually, making a total utilisation of 90 billion
cubic metre.

(c) The quantity of Ganga water going into the sea
has not been assessed as the available flow In the river
over and above that utilised in India flows into
Bangladesh. This quantity is about 322 biilion cubic
metre annually, part of which is utilised in Bangladesh
as per their requirement and the rest flows into the sea.

(d) The Ganga basin States have been advised to
prepare plans for utilisation of 79 billion cubic metre
during non-monsoon and 85 billion cubic metre during
monsoon. Taking into account the requirement for
navigation in Calcutta Port at 36 billion cubic metre
annually, the total proposed future planned utilisation
would be about 200 blilllon cubic metre annually

[English]
Oilitields in Assam

*716. SHRI CHETAN PS CHAUHAN : Will the
Minister of PETROLEUM AND NATURAL GAS be
pleased to state :

(a) whether the Government propose to offer some
of the blocks of oilfields in Assam to joint venture
projects;

(b) if so, the detalls thereof;

(c) whether foreign Investment I8 being Invited in
this regard; and

(d) it so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT. SATISH
KUMAR SHARMA) : (a) to (d) . Government has so far
offered five medium sized fields in Assam in two offers
of discovered fields. Apart from this, eight smali-sized
flelds have alao been offered. Exploration blocks is
Assam have also been offered in the Fourth to Eighth
Rounds of bidding and in the recently floated Joint
Venture Round.
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[Translation]

Production and Despatch of Coal

*717. SHRI NITISH KUMAR : Will the Minister of
COAL be pleased to state :

(a) whether the Coal India Ltd. and its other
subsidiary coal manufacturing units had fixed target in
regard to coal production alongwith the quantum of
despatch thereof during 1994-95;

(b) it so, the target fixed in regard to the quantity of
production and the quantity of despatch of coal;

(c) whether a huge quantity of coal was lying at the
pitheads of coal mines by the end of March, 1994,

(d) if sc, the total quantity thereof, and

(e) the reasons for which the storage capacity/
quantity was not taken into consideration while fixing
the target for despatch of coal during 1994-957?

THE MINISTER OF STATE OF THE MINISTRY OF
COAL (AJIiT PANJA) : (a) Yes Sir

(b) The targets for production and despatch of coal,
by companies under Coal india Limited (CIL) for the
year 1994-95 were 223.00 million tonnes and 228 17
million tonnes respectively.

(c) and (d). The pithead stocks with CIL as on
31.3.1994 were reported at 50.81 miilion tonnes.

(e) Action Plan target for despatch by CIL for 1994-
95 included draw down of stocks from pitheads to the
extent of 9.5 million tonnes.

[English]
Rape Casos

*718. SHRI UDAYSINGRAO GAIKWAD :
DR. LAL BAHADUR RAWAL .

Will the Minister of HOME AFFAIRS be pleased to
state :

(a) whether there has been increase In rape cases
of minor giris in Dethi;

(b) if so, the number of such cases reported during
each of the last three years; and

(c) the steps taken by the Government to check
such cases?

THE MINISTER OF HOME AFFAIRS (SHR! S.B
CHAVAN) : (a) and (b). The number of cases of rape
Involving minor girls In Delhl during each of the last
three years Is as under ° ’

Years Number of cases
1992 181
1993 224
1994 225
1995 73

(upto 30.4.95)
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(c) Steps taken to check Incidents of such cases of
rape involving minor girls are as under :

() Efforts are made to increase general
awareness in society about various crimes
against women in general and rape Involving
minors in particular. Local police officers hold
meetings with the public through residents’
welfare assoclations to impress upon them
the need for not allowing their children to be
tempted by offers of gifts or Sweets from
strangers or neighbours. Advertisemants have
also been placed in newspapers advi=ing the
pubiic to special care of the girl child

(ii) A Speclal Unit, “Crimes Against Women Cell"
was set-up in 1983 to enquire into complaints
of women who are victims of various offences.
Similar Cells have been set-up in each of
the nine police districts of Delhi.

(iif) The public is requested to help the
prosecution by coming forward to give
evidence against persons accused of rape
Involving minors which may lead to their
conviction.

(iv) Instructions have been issued to take special
care while handling victims of rape due to
the sensitive nature of the crime.

[Transiation]

Use of Electronic Media by All Parties

*719. DR. G.L. KANAUJIA : Will the Minister of
INFORMATION AND BROADCASTING be pleased to
state:

(a) whether the Government propose to formulate
any action plan for the use of electronic media by all
parties and making equal opportunities available to all
of them; and

(b) it so, the detaiis thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHRI K.P. SINGH
DEO) : (a) and (b). While no specific action plan is on
the anvii, Ali India Radio and Doordarshan shall continue
to include stories In their news bulletins on the basis of
newsworthiness without any bias in favour of one party
or another. They will also continue to provide equal
time for party pojitical broadcasts/telecasts to recognised
political parties at the time of elections to the State
Assemblies/Lok Sabha, as per the schema governing
such broadcasts/telecasts which has the approval of
the Election Commission of India.

[English]
Indira Gandhi Canal Project

*720. SHRIMAT! VASUNDHARA RAJE : Will the
Minister of WATER RESOURCES be pleased to state :

(a) the total allocation made by the Union
Qovernment to Rajasthan for indira Gandhi Canal
Project during the Eighth Five Year Plan;
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(b) whether any external assistance has been made
available for the said project during the above period;

(c) # so, the details thereof; and

(d) the progress made so far in the completion of
the project?

THE MINISTER OF WATER RESOURCES AND
MINISTER OF PARLIAMENTARY AFFAIRS (SHRI
VIDYACHARAN SHUKLA) : (a) Approved outlay in the
State VIil Plan for indira Gandhi Nahar Project is Rs
12.09 crores for Stage-i and Rs. 430 crores for Stage-
il. Additional Central assistance of Rs. 250 crore has
also been provide under Border Area Development
Programme.

(b) & (c). Overseas Economic Co-operation Fund
(OECF) of Japan has provided a loan of 49.8 million
Yen (Rs. 122 lakhs) for consultancy on remedial
measures for reinforcement of main canal embankment,
control of blown sand and control of aquatic weeds;

(d) The main canal, 849 Km in length, has been
fully completed. Out of 8,974 Km distribution system, 5,
352 Km has been completed by the end of March,
1995.

t Expenditure on Advertissments

7105. SHRI SYED SHAHABUDDIN : Will the
Minister of INFORMATION AND BROADCASTING be
pleased to state :

(a) the total expenditure on advertisements released
through DAVP during each of the last three years;

(b) the amount payable to the newspapers
outstanding against the DAVP as on March 31 of 1992,
1993, 1994 and 1995;

(c) the date of last fixation of DAVP advertisement
rates; and

(d) the reasons for not revising the rates every year
and for not setting the advertisements bills within a
reasonable time?

THE MINISTER OF STATE OF THE MINISTRY OF

" INFORMATION AND BROADCASTING (SHRI K.P. SINGH

DEO) : (a) The Information is given below :

Year Amount (Rs.)
1992-93 29,86,27,428
1993-94 31,49,60,257
1094-85 27,43,36,135

(b) The informations is given below :

31.3.1992 Rs. 9,83,39,940
31.3.1993 Rs. 16,21,30,111
31.3.1904 Rs. 14,67,54,881
a1.3.1805 Ra. 12.58 53 08
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(c) Government last revised the DAVP advertisement
rates with effect from 1.4.1995.

(d) The advertisement rates were revised in 1981,
1985, 1988, 1990 and 1881 In accordance with a
formula devised by an Expert Committee set up in 1977.
In 1991, the Government constituted a fresh Committee
to revise the Rate Structure formula which submitted its
repont to the Government in September 1993,

Advertisement rates have been revised with effect
from 1.4.1995 on the basis of the new rate structure
formula recommended by this Committee.

As for the delay in settling the advertisement bills,
the payment system has been streamlined through the
introduction of computers and DAVP is able to settle the
bills within a reasonable time.

[Transiation)
Raids on Petrol Retail Outlets

7106. SHRI SURENDRA PAL PATHAK : WIll the
Minister of PETROLEUM AND NATURAL GAS be
pleased to state :

(a) whether raids were conducted at some of the
petrol retail outlets of various oil companies in Uttar
Pradesh during the last two years;

(b) it so, the outcome of these raids; and

(c) the action taken against the owners of petrol
retall outiets found guilty?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT. SATISH
KUMAR SHARMA) - (a) to (c). Raids were conducted by
the district authoritles at 28 retail outiets of the oll
companies In Uttar Pradesh during the last two years.

Action such as suspension of sales and supplies,
suspension of the retail selling licence for a specified
period, etc., were taken against the erring dealers.

[Enghsh)
Foreign Suppliers

7107. SHRI PRAMOTHES MUKHERJEE : WiIll the
Minister of PETROLEUM AND NATURAL GAS be
pleased to state :

(a) the details of foreign suppliers who have
rendered services and supplied various products and
equipments concerning oil exploration to ONGC during
the last three years alongwith the cost thereof;

(b) the total amount of foreign exchange spent by
ONCG thereon;

(c) the detalls of plans for further procurement with
identification of fiekis and areas of ONCG for which the
company would go for procurement during the next two
years from the foreign resources;
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(d) whether the Imported equipments have been
utilised by ONGC; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT. SATISH
KUMAR SHARMA) - (a) to (e). The information s being
collected and will be laid on the Table of the House.

Appointment on Compassionate Grounds

7108. SHRI ZAINAL ABEDIN : Will the Minister of
WATER RESOURCES be pleased to state :

(a) whether some cases of compassionate
appointments of dependents of the deceased empioyees
on the workcharged establishment in the Lower Ganga
Division of the Central Water Commission are lying
pending since long;

(b) if so, the number of thereof;
(c) the reasons of such long pendency; and

(d) whether the Government propose to take steps
to dispose of the tases?

THE MINISTER OF STATE IN THE MINISTRY OF
WATER RESOURCES (SHR! PV. RANGAYYA NAIDU) .
(a) to (d). Yes, Sir. Three cases are pending In the
Central Water Commission due to incomplete application
and lack of required vacancies for appointment on
compassionate grounds.

STD/PCOs in A.P.

7109 SHRI DHARMABHIKSHAM : Wil the Minister
of COMMUNICATIONS be pleased to state :

(a) the number of applications received during 1994-
95 in Andhra Pradesh for aliotment of 8.T.D./1.S.D.,P.C.Os;
and

(b) the number of P.C.Os allotted in the State so far,
district wise?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRI SUKH RAM) : (a) and (b)
The required information is given in the enclosed
Statement.

STATEMENT
S.No. Name of the SSA No. of No. of PCOs
Applications  Allotted
Received
during
19964-95
1 2 3 4
1. Srikakulam 701 81
2. Vizianagaram 113 39
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1 2 3 4
3. Visakhapatnam 790 685
4. Rajahmundry 1259 92
5. Eluru 377 289
6. Vijayawada - 360
7. Guntur 2761 686
8. Prakasam 1450 61
9. Nellore 986 148
10. Tirupathi 1750 256
11. Cuddapah 691 131
12. Ananthapir 412 209
13. Kurnool 571 35
14. Mahaboobnagar 329 43
15. Sangareddy 407 150
16 Nizamabad 482 113
17. Adilabad 490 60
18. Karimnagar 384 65
19. Warangali 223 27
20. Khammam 546 128
21. Naigonda 360 47
22. Hyderabad and RB 4756 1026
[Translation]

increase in Strength of Police

7110. SHR! N.J. RATHVA : Will the Minister of
HOME AFFAIRS be pleased to state :

{a) whether the Union Government have received
any proposal from the Government of Gujarat regarding
increase in the strength of police force of State;

(b) if so, the details thereof; and
(c) the action taken by the Govemment thereon?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI P.M. SAYEED) : (a) No, Sir.

(b) and (c). Do not arise.

Telecom Facility in Bihar

7111. SHRi RAM KRIPAL YADAV : WIii the Minister
of COMMUNICATIONS be pleased to state :

(a) the position in Bihar with regard to the expansion
of telecommunication facilities at national level in
comparison to other States;

(b) whether infrastructural facliities and the required
funds have been provided to the State; and
(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRI SUKH RAM) : (a) About 20
lakh Direct Exchange Lines are planned to be provided
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in the country during 1995-86. Out of these, about 40,000
lines are planned in Bihar. The expansion plans are
being drawn based on demand and pending walting
list. The total number of applicants on the walting list in
Bihar was 21225 as on 1.4.1995.

(b) The necessary Infrastructural facilities and funds
are being provided for implementation of the planned
programmes.

(c) Question does not arise.
[English]

Programme for Oil Exploration

7112. SHRIA. VENKATESH NAIK : Wiit the Minister
of PETROLEUM AND NATURAL GAS be pleased to
state :

(a) the latest position about impiementation of the
Rs. 6500 accelerated Programme for Oli Exploration
(APEX) Intended to make up for the petroleum
exploration efforts; and

(b) the achievements made under this programme
so far vis-a-vis the targets prescribed?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT. SATISH
KUMAR SHARMA) : (a) and (b). Accelerated Programme
for exploration Is under implementation since 1994-95
Details of the targets for 1984-95 and achievements
made are as follows :

Target Achievomeni

(1994-95)  (1994-95)
A. Seismic Survey (SLK)
Onland 38716 51337.21
Offshore 36225 40054
B. Exploratery Drilling
(000 meters) 533.29 524.11

ONGC Operation

7113. SHRI SHIV SHARAN VERMA : Will the
Minister of PETROLEUM AND NATURAL GAS be
pleased to state :

(a) whether ONGC has been expanding its
operations in a big way;

(b) i so, the details thereof;

(c) the details of various new projects being
undertaken by ONGC including locations thereof;, and

(d) the incentives/infrastructural facliities being
offered to the Indian and foreign companies?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL QGAS (CAPT. SATISH
KUMAR SHARMA) : (a) and (b). Yes, Sir. ONGC Is
steadily increasing its production of crude oll and natural
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gas and is also Implementing an Accelerated
Exploration Programme.

(c) ONGC is at present implementing the foliowing
major projects :
(1) South Heera Fleld Development in Western
oftshore.
(2) Gandhar Field Development in Gujarat.

(3) Additional Dev. of Bassein free gas field in
Waestern offshore.

(4) S-I Sand in Bombay High.

(d) Private companies have been invited for oil and
gas exploration in eight rounds of Bidding under
production sharing contracts. The contract period is upto
25 years. Companies are paid for their share of oil at
international prices. Companies are exempted from
payment of bonus or statutory levies.

Allocation of Funds for Welfare of Adivaeie

7114. SHRI PARAS RAM BHARDWAJ : WIll the
Minister of WELFARE be pleased to state :

(a) the amount allocated for the welfare of Adivasis
in the country during each of the iast three years, State-
wise,

(b) whether the Government are aware that some
of the State Governments have diverted the funds meant
for welfare schemes;
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(c) ¥ so, the detalls thereof; and
(d) the action taken iIn this regard?

THE MINISTER OF WELFARE (SHRI SITARAM
KESRI) : (a) Funds aliocated undder various Schemes
for the Welfare of S.T.s in the country during each ot
the last three years, State-wise, may be seen In the
enclosed Statements 1, il, and il

(b) and (c). The funds aliotted under Integrated
Tribal Development Programme(ITDP) are generaily
being properly utilised. However, in the case of Bihar,
it came to the notice ot the Government that grants
released by the Central Government for the welfare of
Scheduled Tribes were not utliised promptly for the
Schemes for which it was provided. This Includes Rs.
116.32 Crores as Special Central Assistance to Tribal-
Sub-Plan and Rs. 21.69 Crores under grants under
first proviso to Articie 275(1) of the Constitution for
Tribal Development from 1881-82 to 1994-85.

{d) The matter has been brought to the notice of
the State Government. The second instaiment of Spclal
Central Assistance during 1994-1995 was not released
to the Government of Bihar as no utilisation Certificate
and progress reports for the amounts sanctioned eariler
were received. The Ministry has issued instruments to
the State Government/U.T. Administrations to release
grants sanctioned by the Government of india to the
implementation agencies within one month from Its
sanction and to furnish utllisation certiticate in time.

STATEMENT -l
Amount Allocated to States/UTs under Various Schemes
1902-93 (Rs. in lakhs)

S Name of SCA Atticle Girls Boys Ashram Educt. VTL. R&T NGO STDCC
No. States 275(1) Hostel Hostel School Complex

1 2 3 4 5 6 7 8 9 10 11 12

1. Andhra Pradesh 1529.34 233.22 . - 35.00 - 14.78 4.81 2968 10.00

2. Assam 1077.61 160.80 16.38 16.00 - - - 10.70 20.75 -

3 Bihar 3175.25 427.20 - - - - - 8.82 23.30 50.00

4. Gujarat 1855.84 356.40 18.21 23.00 25.00 - 26.10 218 277 -

5 Himachal Pradesh 403.39 14.40 - - - - - 0.31 - - s

8. J and K 296.14 56.40 - - - . - - - -

7. Karnataka 327.42 133.98 - - - - - - 10.39 -

8 Madhya Pradesh 6785.01 880.80 83.06 63.74 - - - 2828 789 51.00

9. Kerala 207.23 18.20 21.42 15.87 39.73 - - 8.00 18.57 -
10. Maharashtra 1815.21 423.96 - - . - - 11.87 3548 24.00
11. Manipur 383.41 28.38 - - - - - 6.60 18.85 -
12 Orissa 3378.03 434.78 35.58 30.00 42.00 - . 322 2282 -
13. Rajasthan 16879.46 307.84 24.50 10 1 - - - 458 1091 30.00
14. Sikkim 60.93 5.22 - - - - - - -
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1 2 3 4 5 6 7 8 ] 10 11 12
15. Tamil Nadu 270.72 38.40 9.12 6.74 24 .69 - 14.78 944 9.11 -
16. Tripura 41494 42.78 8.00 18.38 10.00 - - 069 7.9 -
17. Uttar Pradesh 5840 17.82 6.12 15.16 23.58 - - 346 1.84 -
18. West Bengal 1171.67 225.60 30.60 24.26 - - 29.56 1.03 2338 35.00
19. A and N Island 86.13 - - - - - - - - -
20. Daman and Diu 23.87 - - - - - - - - -
21. Arunachal Pradesh - 32.40 - - - - - - 57.87 -
22. D and N Haveli - - 43.74 - - - - - -
23. Meghalaya - 79.20 - - - - - - 34.52 -
24. Mizoram - 34.02 - - - - 14.78 - - -
25. New Delhi - - - - - - - - 44 .39 -
26. Nagaland - 48.80 - - - - - - 2.09 -
Total 25000.00 4000.00 249.99 267.00 200.00 - 100.00 105.00 355.00 200.00
STATEMENT-II
Funds Released to States/UTs during 1993-94 under Various Schemes of
T.D DIVISION i (Rs. in lakhs)
S. SCA  Article Girls Boys Ashram Educt. Voc. R&T N.G.O STDCC
No. States/UTs 275(1) Hostel Hostel School Complex Trg.
1 2 3 4 5 6 7 8 9 10 11 12
1. Andhra Pradesh 1593.22 437.25 53.11 30.74 34.50 5.28 - 566 10.74 25.00
2. Assam 1087.57 301.50 - - - - - 12.10 20.65 -
3. Bihar 3497.39 801.00 - - - - - 1271 31.64 -
4 Gujarat 223477 668.25 19.51 39.23 - 25.32 3.46 0.55 4.33
5. Himachal Pradesh 755.03 27.00 - - - - - 0.27 - -
6. J and K 518.60 105.75 - 5.97 - - - - - -
7. Karnataka 439.76 251.25 - - - - - 0.29 19.44 -
8. Kerala 167.25 36.00 20.00 20.00 47.10 493 14.53 7.85 19.70 41.00
9. Madhya Pradesh 8117.65 1651.50 27.03 39.28 - 35.20 4434 2335 15.86 60.00
10. Maharashtra 2234.35 785.00 - - 69.42 6.33 - 23.75 4263 53.00
11. Manipur 41712 53.25 10.11 10.11 - - 70.03 3.50 1.05 10.00
12. Orissa 3603.23 815.25 77.24 29.40 16.20 31.75 44 34 3.73 4338 50.00
13. Rajasthan 2664.68 576.75 12.25 36.75 - 16.19 - 557 1049 61.40
14. Sikkim 73.67 9.75 - - - - 473 - - -
15. Tamil Nadu 214,05 72.00 - - 34.65 - - 739 12.20 -
16. Tripura 372.37 80.25 7.31 8.38 10.00 - - 6.80 - 35.00
17. Uttar Pradesh 68.22 32.25 3.65 3.65 40.68 - 8.57 4.98 1.28 -
18. West Bengat 1319.06 423.00 23.74 26.40 - - - 0.93 14.74 -
19. Arunachal Pradesh - 60.75 - - - - - 0.57 7189 -
20. Meghalaya - 148.50 9.80 9.80 - - - - 52.34 15.00
* 21, Mizoram - 63.75 - - - - - - - -
22. Nagaland - 90.00 - - - - - - 1.08 -
23. New Delhi - - - - - - - - 29.80 -
24. A and N Islands 77.22 - - - - - . - - .
25. Daman and Diu 28.29 - - - - - - - . -,
Total 29484.50 75.00.00 263.75 269.71 35255 125.00 190.00 120.00 403.24 350.40
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STATEMENT - I
Funds Released lo States/UTs during 1984-85 under Various Schemes of
T.D. DIVISION (Rs. in lakhs)

S. Name of SCA Article Boys Ashram Educt. VTI R&T NGO STDCC Girls
No States 275(1) Hostel School Complex Hostel
1 2 3 4 5 6 7 8 e 10 11 12
1 Andhra Pradesh 1947.10 460.50 58.47 66.80 2.01 - 16.98 8.18 - 50.00
2 Assam 1112.67 315.00 16.00 - - - 1265 25.94 - -

3 Blhar 1748.70 725.25 - - 485 4434 10.63 34.80 - -
4. Gujarat 2491.56 675.00 6.44 - 2425 2160 6.16 236 3000 473
¢ Himachal Pradesh 450.57 24.00 - - - - 0.21 - - -

6 ! and K 550.63 985.25 86.02 - - - - - - -

7 = unataka 409.03 210.00 - 67.50 - - 063 22.16 -

8. h-rala 126.30 35.25 20.00 - - - 10.00 28.11 36.00 20.00
+ M.ihya Pradesh 7535.72 1687.50 16.90 - 52.30 - 13.09 3.91 124.00 115.83
Manarashtra 2196.34 801.75 - 1.76 - 54.12 2430 56.97 30.00 -
Manipur 432,81 69.00 - - - - 2.00 3.8 10.00 -

Ornesa 3956.55 771.00 36.00 6000 6499 88.68 8.59 52.87 75.00 44.00

-aqjasthan 220279 60000 - 24.50 48.19 - 6.14 1137 30.00 -
14 Slkkim 75.10 9.75 - - - - - - - -
15 Tamii Nadu 256.88 63.00 - - - 10.05 712 12,89 -
1+ Tupura 480.01 93.75 29.17 19.44 - - 10.41 422 - 19.44
17 Uttar Pradesh 70 41 31.50 - - - - - 3.25 - -
18 West Bengal 1335.83 417.75 - - - 6.22 1.19 2762 - -
19 Arunachal Pradesh - 60 00 - - - - - 83 40 - -
20 Meghalaya - 166.50 11.00 - - - - 4863 1500 11.00
21 Mizoram - 72.00 - - - - - - - -
22 Nagaland - 116.25 - - - - - 64 36 - -
23 New Delhi - - - - - - - - -
24 D and N Havell - - - - - - - 37.00
25 A and N lIslands 85.50 - - - - - . - -
26 Daman and Diu 35.50 - 26.82 10.00 - 13.18 - - 3.00

Total 275Q0.00 7500.00 300.82 25000 196.50 238.18 130.00 496.21 350 00 305.00
[Translation] THE MINISTER OF WELFARE (SHR!I SITARAM

Voluntary Organisation in Gujarat

7115. SHRI MAHESH KANODIA : Wiil the Minister
of WELFARE be pieased to state :

(a) the number of voluntary organisations in Gujarat
to whom financial assistance has been given for welfare
programmes during each of the last three years;

(b) whether the voluntary organisations in Gujarat
have been submitting their accounts to the Union
Government;

{c) if so, the detalis thereof;, and
(d) it not, the reasons therefor?

KESRYI) : (a) The number of voluntary organisations in
Qujarat to whom financial assistance has been provided
during each of the last three years by the Ministry of
Woelfare is as under :

Year No. of voluntary
organisations assisted

1992-93 28

1903-64 38

1904-985 50

(b) to (d). Yes, Sir. The voluntary organisations are
submitting periodic reports, audited statement of income
and expenditure, payment and receipt and balance
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sheet and also utllisation certificates to the Ministry of
Woelfare every year Normally, the 2nd instaiment of the
Annual Grant-in-aid is released only after satistactory
evaluation of the progress reports and receipt of the
audited accounts

Dealerships/Agencies of Handicapped

7116 SHRI SUSHIL CHANDRA VERMA Wil the
Minister of PETROLEUM AND NATURAL GAS be
pleased to state

(a) whether as per the decision of the Government
7 5% dealership/agency is reserved for the handicapped
out of the dealership/agencies being allotted by the
public sector oil companies

(b) f so, the number of dealerships/agencies allotted
to the handicapped in Madhya Pradesh during the last
three years

(c) whether the quota of 7 5% reservation has been
duly met with and

(d) ff not, the steps proposed to be taken in this
regard?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT SATISH
KUMAR SHARMA) (a) Yes, Sir

(b) During the last three years, 10 Retall Outlet
dealerships, 2 SKO/LDO dealerships and 5 LPG
distributorships have been allotted to Physically
Handicapped persons in Madhya Pradesh

(¢) and (d) A quota of 7 5% dealerships/
distributorships to be awarded through OSBs Is provided
for Physically Handicapped category on State-wise and
Industry wise basis Selection of dealerships/
distributorships through OSB (Madhya Pradesh) is
underway Quota earmarked for PH category is fully
met Any shortfall in any category is made good in
subsequent Marketing Plan

[Enqglish]

C.R.P.F.

7117 SHRI A INDRAKARAN REDDY WiIll the
Minister of HOME AFFAIRS be pleased to state

(a) whether attention of the Government has been
drawn to the news-item captioned, “Study questions

CRPF efficiency appearing in the Telegraph dated
March 19 1995,

(b) it so, the facts thereof, and

(c) the remedial measures taken/proposed to
improve the functioning of CRPF?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI RAJESH PILOT} (a) Yes, Sir
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(b) and (c) The article refers to a draft report
prepared by ASCI| Hyderabad for the Action Group
constituted in CRPF as part of the ongoing exercise to
turther tone up the efficiency of some of the
administrative and operational processes The Group is
still finalising the draft for submission to the Government

Teletilm on Goa Freedom Struggle

7118 SHRI HARISH NARAYAN PRABHU ZANTYE
Wil the Minister of [INFORMATION AND
BROADCASTING be pleased to state

(a) whether the Government have received some
proposals for the production/telecast of telefiim on Goa
freedom struggle and the role of freedom tfighters

(b) 1t so, the detalis thereof, and

(c) the time by which such telefilm s likely to be
telecast?

THE MINISTER OF STATE OF THE MINISTRY OF
INFORMATION AND BROADCASTING (SHRI K P SINGH
DEO) (a) As per records, no such proposal has been
received in the Doordarshan Directorate

(b) and (c) Do not arise

Criminals Evading Arrest

7119 SHRIMATI VASUNDHARA RAJE Will the
Minister of HOME AFFAIRS be pleased to state

(a) whether a large number of criminals in Delh
are evading arrest,

(b) whether some of them are female and
proclaimed offenders, and

(c) i so, the steps taken to arrest them?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI PM SAYEED) (a) and (b) As
on May 15, 1995, a total of 5858 proclaimed offenders
involved in various crimes In Delhi were evading arrest,
of them, 263 are female

(c) The steps taken to arrest the criminals are as
under

(1) Frequent raids at hideouts and places likely
to be visited by criminais

(1) Venfication from sureties
(Mi) Issue of hue and cry notices

(iv) Publication in police Gazette and in the
media

(v) Tracking thelr movements by collecting
criminal intelhigence

(vi) Setting up special teams in each Police
Station to apprehend such criminals/
proclaimed offenders
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MTNL's Finances

7120. SHRI R. SURENDER REDDY : Wil the
Minister of COMMUNICATIONS be pleased to state :

(a) whether the financial position of the Mahanagar
Telephone Nigam Limited (MTNL) has improved during
the last three years;

" {b) If so, the details of the capacity utilisation,
turnover and profit of the various units of MTNL during
the last three years, unit. wise and year-wise;

(¢) whether the MTNL has recently drawn and
ambitous plan to raise substantial capital through public
issue,

(d) ¢ so, the details thereof indicating /inter-alia the
total amount to be raised, the particulars of the schemes/
projects to be financed by the proceeds of the pubiic
issues, efc;

(o) whether the Ministry of Finance has given their
approval and clearance for tapping the capital market;
and

(f) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRI SUKH RAM) . (a) Yes, Sir.

(b) Details are given in the enclosed Statement.

(c) MTNL has planned to raise capital through
public issue.

(d) The total amount proposed to be raised Is about
Rs. 1500 crores through issue of equity to the extent of
Rs. 100 crores (face value). This is to be utilised for
expansion and improvement of basic services and value
added services.

(e) No approval have been received so far.
(f) Does not arise in view of (e) above.

STATEMENT

Capacity Utilisation during the Last Three Years Is as
under :
As on 31st March

1991-92 1992-93 1993-94 1994-95

Delhi 85.4% 86.3% 855% B839%
Bombay 88.4% 928% 89.6% 86.9%
TURN-OVER (RS. IN CRORES)

Delhi 692.92 827 06 1068.37

Bombay 880.07 1033.73 1453.38

PROFIT AFTER TAX (RS. IN CRORES)

Delhi 7783 106.12 150.70

Bombay 0340 10225 193.46

The income/expenditure of Corporate Office has
been proportionately aliocated to both the units.

Financial accounts for 1984-95 are not yet available.
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Funds for Combating Terroriem

7121. SHRI SULTAN SALAHUDDIN OWAISI :
SHRI BOLLA BULLI RAMAIAH :

Will the Minister of HOME AFFAIRS be pleased to
state :

(a) whether funds are provided to States to meet
the terrorist activities; and

(b) it so, the funds provided during the last three
years, State-wise?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI PM. SAYEED) : (a) There are no
specific funds earmarked to meet terrorist activities.
Assistance to States, however, is provided (a) under the
Modernisation of Police Forces Scheme and (b) on
proposals requesting assistance for meeting special
problems being encountered by the States.

(b) No funds have been provided to States during
the last three years to specifically combat terrorist
activities.

Bomb Blasts in Bombay

7122. SHRI D. VENKATESWARA RAO :
DR. K.V.R. CHOWDARY :
SHRI RAM NAIK :
SHRI ARJUN SINGH YADAV .
SHRI MAHESH KANODIA :

Will the Minister of HOME AFFAIRS be pleased to
state :

{a) whether the Union Government have received
the final report from the CBi in regard to the bomb blast
cases In Bombay;

(b) if so, the details thereof;

(c) whether any arrests have been made in this
connection;

(d) 1f not, the reasons therefor; and

(e) the time by which the final report is likely to be
submitted to the Government?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI RAJESH PILOT) - (a) to (e) In
criminal cases no report is required to be submitted to
the Government. On completion of the investigation,
report U/s 173 Cr. P.C. is to be filed in the competent
Court. Accordingly, CBI is submitting supplementary
charge-sheets in the forms of reports U/s 173 (8) Cr
P.C. to the Designated Court, Bombay from time to time
regarding investigations carried out in the case. Bombay
bomb blast cases were initially investigated by the
Bombay Police. After filing of charge-sheet by the
Bombay Police, further Investigations were taken over
by the CBI. Out of a total of 198 persons identified so
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far for iInvolvement in the crime, 160 have been arrested
38 accused persons are still absconding Efforts are
being made through Interpol and local sources to know
the exact whereabouts of the accused persons

[Translation]
Interest Free Loans to Physically Handicapped

7123 SHRI MOHAN SINGH (Dearna) Will the

Minister of WELFARE be pleased to state

(a) whether the Government contemplate to set up
a bank which will provide interest free loans to physically
handicapped, and

(b) f so, the details thereof?

THE MINISTER OF WELFARE (SHRI SITARAM
KESRI) (a) No Sir

(b) Does not arise

[English]
TCMI System

7124 SHRI RAM KAPSE Wil the Minister of
COMMUNICATIONS be pleased to state

(a) whether the Department of Telecommunications
(DOT) has Introduced a Traifla Control and Management
Information System (TCMIS) for effectve management
of telephone traffic, particularly during peak hours and

(b) f so, details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRI SUKH RAM) (a) Yes Sir
This has been introduced in MTNL, Delhi

(b) The system monitors the traffic from and to E-
108 exchanges and helps in taking traffic control actions
by way of diverting/blocking traffic on exceptional routes
in the event of a major link failure or sudden spurt In
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traffic The system also helps in optimising the
performance of the junction network by providing
valuable data for planning

[Translation]
Oil Projects in Bihar

7125 SHRI CHHEDI PASWAN Wil the Minister
of PETROLEUM AND NATURAL GAS be pleased to
state

(a) whether the Government propose to set up any
oil projects in Bihar, and

(b) # so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT SATISH
KUMAR SHARMA) (a) There is no petroleum pr 1ect
pertaining to Bihar presently under consideration of the
Government

(b) Does not arise

{Enghsh]

Modernisation of Oil Refineries

7126 DR KRUPASINDHU BHO! Will the Minister
of PETROLEUM AND NATURAL GAS be pleased to
state

(a) whether the Government have a proposal for
modernisation of some of the oil refineries in the country

(b) t so, the refineries identitied for modernisation
during the Eighth Five Year Plan

(c) the funds earmarked for the purpose, and
{(d) the progress made so far in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT SATISH
KUMAR SHARMA) (a) to (d) The details of
modernisation projects approved by the Government
are as under

S No Name of the Project Approved Date of Completion Overall
approved by the Goverement Cost Approval schedule Physical
(Rs Crores) from the Progress

date of (%)

approval

1 Modernisation of Digboi Refinery 346 34 May, 1993 30 months 87
2 Catalytic Reformer Unit at Digbos 112 00 891993 36 months 49
3  Catalytic Reformer Unit at Barauni 248 11 11 21994 36 months 43
4  Catalytic Reformer Unit at Mathura 545 00 11 3 1994 36 months 8
5 Replacement of existing Coking 118 00 3131995 45 months Recently
Unit with new Coking Unit at approved

Digboi Refinery



49 Written Answers

[Translation]
Demand of Steam Coal

7127 SHRIMATI BHAVNA CHIKHLIA Wiil the
Minister of COAL be pleased to state

(a) the quantum of steam coal required for and
supplied to the Industries and other sectors in various
States particularly in Gujarat during 1994 95,

(b) whether the demand of steam coal in respect of
various States particularly Gujarat 1s being met, and

(c) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
COAL (SHRI AJIT PANJA) (a) to (c) The requirements
of coal are not assessed State-wise They are assessed
industry/sector-wise for the whole country Coal India
Limited (CIL) supplies coal to the consumers based on
the programmes submitted by them In accordance with
the sponsorship i1ssued by the sponsoring authorities
Steam coal requirements of industnal consumers in
Gujarat are mostly met from South Eastern Coalfields
Limited (SECL) and to some extent from Western
Coalfields Limited (WCL) During the year 1994-95,
consumers In Gujarat have been suppled Steam coal
to the extent of 6 18 lakh tonnes(provisional) The
supplies of coal were affected as a result of cancellation/
suspension of piogrammes by the consumers
themselves Steam coal supplies to consumers in Gujarat
were also affected on account of inadequate availability
of wagons, non-submission of applications by the
consumers alongwith coal value to lift coal by road etc

Coal India Limited 1s trying to fulfil the entire
programme placed by the consumers either by rail or
by road In addition coal from a numbel of collieries
has been offered under Libetalised Sale Scheme (LSS)
Coal 1s also supplied under LSS to whole Sale Traders
and Mini Traders who meet the demands of small and
medium consumers

[English]
Money Order Through Satellite

7128 SHR! ARVIND TRIVED! Will the Minister of
COMMUNICATIONS be pleased to state

(a) whether some more stations havé been brought
under satellte link for delivery of money order in the
country, and

(b) ¢ so, the location thereof, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRI SUKH RAM) (a) and (b)
The pilot project for transmitting money order through
Satellite channel was successfuly implemented last year
with VSATs (Very Small Aperture Terminals) and other
computer peripherals in six locations, namely Delh,
Patna, Lucknow, Madras, Bangalore and Shimia With
the installation of the VSAT and other peripherals at
Bombay GPO satellite money order service IS now
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available from there also VSAT stations are now under
installation in 19 more locations mentioned below

1 Guwahati (Assam)

2 Hyderabad (Andhra Pradesh)
3 Tiupati (Andhra Pradesh)
4 Muzaffarpur (Bihar)

5 Ahmedabad (Gujarat)

6 Mandi (Himachal Pradesh)
7 Ambalia (Haryana)

8 Jammu (J and K)

9 Mangalore (Karnataka)
10 Ernakulam (Kerala)
11 Bhopal (MP)
12 Nagpur (Maharashtra)
13 Shiliong (North East)
14 Bhubaneswar (Onssa)
15 Ludhiana (Punjab)
16 Jaipur (Rajasthan)
17 Coimbatore (Tamii Nadu)
18 Allahabad (UP)
19 Calcutta (West Bengal)

These stations are expected to become operational
very shortly when facility for satelite money order will
also become available

[Translation]
Pick-Pocketing in DTC Buses

7129 SHRI VILASRAO NAGNATHRAO
GUNDEWAR Will the Minister of HOME AFFAIRS be
pleased to state

(a) the number of incidents of pick-pocketing and
theft of goods in DTC buses in Delhi reported during
the last year, and

(b) the measures adopted by the Government to
check these Incidents?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI PM SAYEED) (a) The number
of incidents of pick-pocketing and theft of goods in DTC
buses in Delhi reported during 1994 1s 34 and 6
respectively

(b) The following steps have been taken to check/
prevent such crnmes
(1) Staff in plain clothes is detailed to check

such incidents at DTC Bus Stands as well as
in DTC Buses

(1) DTC Buses are regularly checked
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(iif) Patrolling has been intensified and the staff
has been briefed to keep close watch at the
DTC Bus Stands while patrolling in the area.

(wv) Instructions have been issued to the staff
concerned for taking immediate action under
the provisions of law as and when such
incident comes to notice.

[English]
Electronic Exchanges

7130. SHRI SUDHIR SAWANT : Will the Minister
of COMMUNICATIONS be pleased to state :

(a) the number of electronic exchange
commissioned or proposed to be commissioned in
Sindhudurg, Laanja, Rajapur and Sangmeshwar Tehsil
of Ratnagiri district in Maharashtra;

(b) the number of places where direct dialling facility
has been established or proposed by March, 1996,

(c) the villages where telephones have been
provided or proposed to be provided till March, 1996
particularly in the above mentioned areas;

(d) the time by which separate telephone exchanges
are likely to be commissioned for Sindhudurg district;
and

(e) the reasons for the establishing TAC for
Ratnagin?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRI SUKH RAM) : (a) Details
are given in the enclosed Statement-l.

{b) Details are given in the enclosed Statement-l|

(c) The details of village telephones, as on 31.3.95
and Village Panchayat Telephones proposed to be
provided till March, 96 are as below :

Tehsil/District No. of No. of PTs
PTs as on proposed
31395 during
1995-96
1. Sindhudurg 225 200
2. Laanja Tehsil 32 20
3. Rajapur 26 20
4 Sangameshwar 46 10

(d) There are 42 separate electronic exchanges in
Sindhudurg District and one exchange out of these
exchanges is situated at KUDAL the District Hqrs. of
Sindhudurg.

(e) Ratnagiri does not justify a separate TAC, as
per the norms of the Department. TAC formed at Circle
level looks after the interests of Ratnagiri.
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STATEMENT-!

The number of Electronic Exchanges commissioned
or proposed to be commissioned in Sindhudurg,
Laanja, Rajapur and Sangmeshwar Tehsil of
Ratnagiri Distt. in Maharashtra.

S. Tehsil/Distt. No. of Electronic No. of

No. exchanges Electronic
commissioned exchanges prop-
as on osed during
1495 95-96

1. Sindhudurg 42 2

2. Rajapur 7 1

3. Laanja 3 Nil

4. Sangameshwar e Nil

STATEMENT-I

Direct dialling facility in Sindhudurg, Laanja, Rajapur
and Sangameshwar Tehsil of Ratnagiri district in

Maharashtra
S. Name ot Name of Name of
No. Tehsil Exchanges Exchanges prop-
as on 31.3.95 osed for 1995-96
1. Kudal Kudal Mangaon, Rarola,
Oras
2. Maiwan Malwan Masure
3. Vaibhav- Vaibhavwadi —
wadi
4, Kankawalli Kankawalli Kasarda
Phondaghat
5. Deogad Deogad Vijaydurg, Wada
6. Sawantwadi Amboli Redi
Banda Shiroda
Sawantwadi
7. Venburla Venburla Talawada
8. Laanja Laanja Bhambed
Satavali
9. Rajapur Rajapur Pachal
Oni
Bhu
10. Sangameshwar - Devrukh
Sangameshwar

Allocation ot tu Fnds for Irrigation

7131. SHRI PHOOL CHAND VERMA : Will the
Minister of WATER RECOURCES be pleased to state :

(a) the amount allocated by the Union Government
to Madhya Pradesh for major, medium and minor
schemes during the Eighth Five Year Plan, Separately;
and
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(b) the amount annually released for the completion
of ongoing projects so far under the above mentioned
schemes during the Eighth Five Year Plan?

THE MINISTER OF STATE IN THE MINISTRY OF
WATER RESOURCES (SHRI P.V. RANGAYYA NAIDU) :
(a) The Planning Commission has approved outlays of
Rs. 1791.29 crores for Major and Medium lrrigation and
Rs 728.37 crores for minor irrigation in Madhya Pradesh
during the VIl Plan.

(b) The expenditure incurred/outiay approved for
Major and Medium lirrigation and minor irrigation in
Madhya Pradesh during the years 92-93, 93-94 and
94-95 of Vill Plan are as under .

Year Expenditure/Outlay (Rs. crores)
Major Minor
and Medium irngation
lrrigation
1992-93 31476 125.82
1993-94 318.89 131.00
1994-95 242.10 103.23

Alocation of Coal

7132 SHRIMATI DIL KUMARI BHANDARI Wil
the Minister of COAL be pleased to state :

(a) whether ditterent varieties of coal have been
aliotted to Sikkim;

{b) if so, the details alongwith rates and periodicity
of allotment of each variety, and

{c) the details of each variety of coal supplied to
Sikgim during 1992-93, 1993-94 and 1994-95,
separately?

THE MINISTER OF STATE OF THE MINISTRY OF
COAL (SHRI AJIT PANJA) : (a) and (b) According to
information received from Coal India Limited (CIL)
consumers in Sikkim are being allotted steam/slack coal
as well as soft coke on the basis of linkages/
sponsorships. These are being supplied regularly at
the notitied prices

(c) The quantities of different types of coal/coke
despatched from CIL sources to consumers in Sikkim
during the past three years were as under :

(In tonnes)
— (Data Provisional)
1992-93 1993-94 1994-95
Steam coal 5600 3340 4200
Slack Coal - - 5§30
Soft coke 710 1500 2300
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Total 6310 4840 7030
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[Translation]
Fire in Printing Postal Press in Bhubaneswar

7133. SHRI PANKAJ CHOWDHARY :
SHRI JANARDAN MISRA :
Will the Minister of COMMUNICATIONS be pleased
to state :
(a) whether any incident of fire took place during
the last six months took place during the last six months

in the Printing Press of Department of Posts Iin
Bhubaneswar;

(b) if so, the details with reasons therefor;

(c) the estimated loss suffered as a result thereof,

(d) whether any specific arrangements have been
made to check the recurrence of such incidents; and

(e) it so, the detalls thereof, and if not, the reasons
therefor?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRI SUKH RAM) . (a) and (b)
Yes, Sir. An incident of fire took place in the Printing
Press of the Deartment of Post in Bhubaneswar in the
night of 28/29.3.95.

(c) The loss is estimated to be Rs. 10,60,689/

(d) and (e). Steps have been taken to strengthen
security and fire fighting arrangements.

[English]
STDASD Booths in Tamil Nadu

7134 SHRI P KUMARASAMY - Will the Minister of
COMMUNICATIONS be pleased to state -

(a) the number of persons on the waiting list for
allotment of STD/ISD and PCOs in Tamil Nadu,
districtwise:

(b) the number of persons out of them proposed to
be allotted PC.Os during 1995-96; and

(c) the steps being taken to clear the waiting hst?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHR! SUKH RAM) : (a) No waiting
list for STDASD PCOs i1s being maintained. STD PCOs
are allotted after calling fresh applications by giving
advertisement in newspapers.

(b) No. of STD PCOs proposed to be allotted district-
wise during 1995-96 are given in the enclosed Statement

(c) Does not arise in view of reply to parts (a) and
(b) above.

STATEMENT
S. Name of the SSA Local STD
No PTs PTs
1 2 3 4
1. Chengalpattu 25 65
2. Coimbatore 294 883
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1 2 3 4
3. Coonoor 30 90
4 Cuddalore 18 54
5 Dharmapuri 19 56
6. Erode 154 = 461
7. Karaikudi 20 65
8. Madurai 128 383
9. Nagercoil 45 136
10. Pondicherry 43 130
11. Salem 143 428
12. Thanjavur 75 227
13 Tiruchirappalli 65 194
14 Tirunelveli 72 215
15. Tuticorin 45 135
16. Vellore 10 35
17. Virudhunagar 64 193

Telephone Dues

7135. SHRI AMAR ROYPRADHAN :
SHRI CHANDRESH PATEL .

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) whether telephone dues are pending against
various ex-MPs and ex-Ministers;

(b) if so, the amount outstanding against each
ex-MP and Ex-Minister as on March 31, 1995;

(c) the action taken by the Government so far to
recover these dues; and

(d) the time by which these are likely to be
recovered?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRI SUKH RAM) (a) to (d). The

required information has been called for and will be
laid on the Table of the House.

Recruitment of SCs and STs

7136. SHRI ANKUSHRAO RAOSAHEB TOPE : Will
the Minister of HOME AFFAIRS be pleased to state :

(a) the number of Scheduled Caste and Scheduled
Tribe candidates recruited in different posts during 1995
so far in ITBP, BSP and CRPF; and

(b) the efforts being made to fulfil the quota from
these Communities in these forces?
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THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHR! RAJESH PILOT) : (a) Number ot
SC and ST candidates recruited in ITBP, BSP and CRPF
during 1995 so far are as under :

ITBP SC ST
Assistant Commandant 01 -
Veterniary Asstt. Surgeon 01 -
BSF

Assistant Commandant 32 18
Sub-Inspector (Steno.) 09 o1
ASl (Clerk) 01 -
Constables 976 801
CRPF

Assistant Commandant 01 01
Medical Officers 04 01
Constabulary 160 78
Enrolled Followers 63 09
Group 'D' Staft (Ministrial) 09 03

(b) Appointment of SC/ST candidates as a part of
the recruitment in these forces 1s a continuous process
and instructions issued by the Government for
reservation of posts SCs/STs are being strictly followed.

[Translation]
Fire Incidents in Delhi

7137. SHRI PRABHU DAYAL KATHERIA : Will the
Minister of HOME AFFAIRS be pleased to state :

(a) the number of fire incidents took place in Delhi
during 1993, 1994 and 1995 so far;

(b) the main causes thereof;
(c) the loss suftered as a result thereof;

(d) whether the Government propose to modernise
the fire fighting service; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHR! PM. SAYEED) : (a) The number
of fire incidents which took place in Delhi during 1993,
1994 and 1995 (upto the 19th May, 1995) are 11982,
13063 and 5120, respectively.

(b) The main causes of fire were short-circuit,
carelessness, spark of mechanical heat, fire works,
naked flame etc.

(c) The year-wise details of loss of property due to
fire incidents are as under :

1993 - Rs. 22.78 crores
1994 - Rs, 45.53 crores
1995 (upto 19.5.95) - Rs. 6.75 crores
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(d) Yes, Sir.

(e) There is a plan for adding 63 new fire stations
in Delhi by the year 2001. While 17 new fire-stations
have already been added, some others are under
various stages of construction. Besides, sophisticated
and modern fire-fighting equipments and accessories
like hydraulic platform-cum-turn table ladders, soundless
generators, dry powder truck, hose laying lorry, breathing
apparatus van, protective clothing, thermal image
cameras etc. have been added to the fleet of the Delhi
Fire Service.

Assistance to iran

7138. SHRI SATYA DEO SINGH :
SHRI BALRAJ PASS| :
SHRI BRIJBHUSHAN SHARAN SINGH :

Will the Minister of COMMUNICATIONS be pleased
to state :

(a) whether the Government of lran have sought
any assistance to ameliorate its telecommunication
system;

(b) it so, the details thereof, and
(c) the reaction of the Government thereto?

THE MINISTER OF STATE OF THE MINISTRY OF
COMMUNICATIONS (SHRI SUKH RAM) : (a) No, Sir.

(b) and (c). Does not arise in view of (a) above.

Schemes for Development of Tribal Areas

7139. SHRI RATILAL VARMA . Will the Minister of
WELFARE be pleased to state :

(a) the details of the schemes operating in Gujarat
for the development of tribal areas;

(b) the funds allocated during each of the last three
years under these schemes; ’
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{c) whether the Government during propose to
approve any other scheme for the development of tribal
areas in Gujarat;

(d) it so, the details thereof; and

(e) the time by which the approval is likely to be
granted and the amount proposed to be allocated to the
State for the purpose?

THE MINISTER OF WELFARE (SHRI SITARAM
KESRI) : (a) List of schemes operating in Gujarat with
the grants given by the Ministry is given in the enclosed
Statement-|

(b) Funds released for each of the schemes during
last three years are given in the enclosed Statement-il.

(c) No, Sir. However, the Government is prepared
to consider on merit proposals under the existing
schemes if such proposals are received from the
Government of Gujarat.

(d) and (e) Do not arise.

STATEMENT-|

S.No. Name of Scheme

1. Special Central Assistance for TSP
2. Grant under Article 275 (1)

3. Aid to Voluntary Organisation for STs
4. Grant to STDCCs for MFP operations
5. Girls Hostels for STs

6. Boys Hostels for STs

7. Ashram Schools in TSP areas

8 Vocational Training in Tribal areas

9. Education Complex for Girls in low literacy

Pockets

10. Research and Training.

(a) Grant to TRIs and Research Feliowship

(b) Supporting Projects of All India or Inter
State Nature for STs.

STATEMENT-lI
Statement Showing Funds Released for Tribal Development in Gujarat by the Ministry of Welfare
(Rs. in lakhs)

" "SNo. Name of Scheme 1992-93 1993-94 1994-95

1 2 3 4 5

1. Special Central Assistance 1855.84 2234.77 2491.56

2 Qrant under Article 275 (1) 356.40 666.25 675.00

3. Ald to Voluntary Organisation for STs 279 433 2.36

4. Grant to STDCCs for MFP operations - - 30.00

5. QGirls Hostels for STs 18.21 18.51 473
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1 2 3 4 5
6 Boys Hostels for STs 23.00 39 23 6.44
7 Ashram Schools in TSP areas 25 00 - -
8 Vocational Training in Tribal areas 28 10 346 21 60
9 Education Complex for Girls in low Iteracy pockets 26 10 25 32 24 25
10 Research and Training 218 055 616
(a) Grant to TRis and Research Foilowship
(b) Supporting Projects of All india or inter
State Nature for STs
[English] (c) All the drivers driving LPG Tank have been

improvement in Police Skills

7140 SHRI MANORANJAN BHAKTA Will the
Minister of HOME AFFAIRS be pleased to state

(a) whether Chief Ministers meeting was held
recently in Delhi to discuss the points for bringing
impiovement in police skills,

(b) f so, the details and the outcome thereof, and

(c) the follow-up action taken/proposed in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI PM SAYEED) (a) No, Sir

(b) and (c) Do not anse In view of (a) above

Accident of Tanker Lorries of Cochin Refinery

7141 PROF KV THOMAS Will the Minister of
PETROLEUM AND NATURAL GAS be pleased to state

(a) whether two accidents of tanker lorries carrying
LPG from the Cochin Refinery Limited met with
accidents at Cochin recently,

(b) # so, the reasons for these accidents,

(c) the steps taken to prevent simiiar accidents in
future and

(d) the machinery the CRL has used to handle
such accidents?

THE MINISTER OF STATE OF THE MINISTRY OF
PETROLEUM AND NATURAL GAS (CAPT SATISH
KUMAR SHARMA) (a) and (b) Yes, Sir The details of
each of the accidents are as under

Truck No Reasons of accident
1 Truck No While negotiating a curve
KL-9 3973 the dnver lost control over the
vehicle and bullet truck
overturned
2 Truck No While negotiating and a
TSB 8377 curve at high speed to enter

the NH-47at Edapalli the buliet
truck skidded

trained in the approved training centres and the trucks
without trained drivers are not being allowed to carry
the product In addition to this, all the transporters in the
field of carrying petroleum products are required to
obtain necessary approvals from Chief Controller of
Explosives etc The trucks are provided with the shrouds
as required by Explosives Department to avoid damage
to safety release valves

(d) The rescue work for these accidents was
undertaken by Indian oll Corporation Limited alongwith
Cochin Refinery Limited One crane and one foam tender
were provided by CRL in each of the above accidents

[Translation]
Coal Stock

7142 SHRI LAKSHMI NARAIN MAN! TRIPATHI
Will the Minister of COAL be pleased to state

(a) the stock of coal available in various
subsidianes of Coal India Ltd as on March 31, 1995

{b) whether coal is being sold under L S S scheme
in view of the over production of coal and

(c) f so the quality-wise quantity of coal sold and
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